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PREFACE 

This Brochure gives brief information about the work done by the following 

Committees of the Haryana Vidhan Sabha for the year 1999-2000 :— 

1. Committee on Public Accounts. . 

2. Committee on Public Undertakings. 

3. (स0प्ाए 16 on Estimates. 

4. Committee on the Welfase of Scheduled Castes, Scheduled Tribes and 

Backward Classes 

5 Committee on Government Assurances. ) 

6. Committee on Subordinate कल 

7. Committee of Privileges. 

8. House Commitiee. o 

’ 9. Library Committee. ‘ 

10. Committee on Petitions.. ' 

11. Rules Committee. 

12. Business Advisory Committec.. . 
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PUBLIC ACCOUNTS COMMITTEE 

The Committee for the year 1999-2000 was pominated by the Hon'ble Speaker 

T in pursuance to the motion moved and passed by the Haryana Vidhan Sabha in its 

sitting held on 10th February, 1999 to authorise him to nominate the ruembers of the 

Comunittee on Public Accounts for the -year 1999-2000 which was notificd vide 

. Haryana Vidhan Sabha Secretariat Notification No. PAC-1/99/33. dated the 5th April, 

1989, 

2. The Committee fixed/held a total number of 48 meetings during the pcriod' 

under review. The names of the members and number of meetings attended by each 

of the member are shown in the following table पल, . 

Sr.  Name of Member Number of 

No. meetings attended 

1. Shri Sat Pal Saogwan, Chairperson 40 

. Shri Ramesh Kashyap, Member 2 

3.  Shri Khurshid Ahmed, Member 39 

*4.  Shri Dhir Pal Singh, Member 18 

*5_ Shri Ashok Kumar, Member 20 

6. Shrt Jai Singh Rana, Member 42 

) 7. Shri Anil Vij, Member ) 

L 8. Shri Nirmal Singh, Member 
39 

की, Shri Om Parkash Jain, Member 1 

*#*10, Shri Azad Mohammed, Member 3 

#+#]11. Shri Bijender Singh Kadyan, Member 13 

*+12.  Shri Ramesh Chander Kaushik, Member 16 

करके 15, Rao Narender Singh, Member 4 

न Shri Ashok Kumar, M.LA. has resigned from the membership of the Committee 

on Public Accounts with effect from 28th July, 1999 (EN.) on being elected as’ 

Speaker, Haryana Vidhan Sabha, Shri Dhir Pal Singh and Shri’ Om Parkash 

Jain, M.L As. have resigned from the membership of the Commitice एव Public 

Accounts with effect from 29th July, 1999 (F.N.} on their appointment as . 
Minister and Minister of State af Haryana respectively. 

करे Sarvshri Azad Mohammed, Bijender Singh Kadyan and Ramesh Chander 

Kdaushik, M.LAs. were nominated by the Hon'ble Speaker on [9-8-1999 0 

serve on the Committee on Public Accounts for the remaining period of the 

+. year 1999-2000. 

ककन pao Narender Singh, M.L.A. was nominated by the Hon'ble Speaker एक 25th 

November, 1999 to serve on the Committee एव Public Accounis for the 

remaining period of the yvear 1999-2000 in the vacancy caused hy the 

‘resignation of Shri Azad Mohammed from the membership of the Committee 

an Public Accotints with effect from 6ith November, 19y (EN.) on his 

appointment as Minister of State of Haryana. ' 

&



REFPORTS EXAMINED 

The Committee examined the Repori of the Comptroller and Auditor General 
of India for the year ended 31st March, 1995 (Remaining Paragraphs of Civil and 
Revenue Receipts) and 31st March, 1996 (Civil). 

Meetings held and Business transacted 

The dates of meetings, the number of members presented and business 
transacted at each meeting are given below — 

Sr. Date of Meeting Number of Business Transacted 
No. Members 

present 

i 2 3 4 

1. 13th April, 1999 5 Joint Secretary, Haryana Vidhan Sabha 
explained the scope and functions एव the 
Committee to the members. 

2. 21st April, 1999 6 Oral examination of the Representatives of 
the Social Welfare Department in respect 

of paragraphs No. 3.2.8 & 3.2.9 of the 
Report of C. & AG of India for the year 
1994-95 (Civil). 

3. 27th April, 1999 ) 6 Consideration of papers placed before the 
Compmittee. 

4. 4th May, 1999 7 (i) Consideration of papers placed before 
the Commitiee. 

(ii) Resumption of oral examination of the 
Representatives of the Transport 
Department in respect एव paragraphs 
Nos.7.2{v), 7.2(vi), 7.2(vii} and 
7.2(viii) of the Repont of C & AG of 
India for the year 1994-95 (Civil). 

3. 5th M‘ay. 1999 6 Resumption of oral examination of the 
Representatives of the Town & Country 
Planning Deptt. in respect एव paragraph No. 

]
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6. 1100 May, 1999 

7. 1200 May, 1999 

8. 18th May, 1999 

9. 1090 May, 1999 

10. 250 May, 1999 

6.7.7(e) of tle Report of C & AG of India 
for the year 2994-95 (Civil). 

Consideration of papers placed before the 

Comumittee. 

M 

(ii) 

(iii) 

The Cormittee place on record their 
deep serse of sorrow and grief on the 
sad dem se of mother of जाएं Dhir Pal 
Singh, M.L.A. & father of Shri 

Khurshid Ahmed, M.L.A. 

Oral =zxamination of the 
Represeatatives of Jail Deptt. in 
respect of paragraph No. 3.11 of the 
Report 0° C & AG of India for the 
year 199=-95 (Civil), 

Oral  examination of the 

Represertatives of the Technical 
Educatior. Department in respect of 
paragraph No, 5.4 of the Report of C 
& AG of mdia for the year 1994-95 

(Civil). 

Counsideration of papers placed before the 

Committee. 

D 

(ii) 

(i) 

Considerat-on of papers placed before 

the Committee. 

Resumptioa of oral examination of 

the Reprezentatives of Transport 

Departmen® in respect of paragraph 
Nos. 7.3. 74 & 7.5 of the Report of 
C & AG of India for the year 1994. 
95 (Civil). 

Consideraticn of papers placed before 
the Commit-ce. 

The Committee scrutinised the 
replies received from the PW.(B&R) 
Departmen: in regard ([ए 

implementation of recommendations/ 
observations made by the Committee
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11. 1stJune, 1999 5 (i) 

{ii) 

12. 2ad June, 1999 5 (H 

(it) 

(iii) 

L%
 

T 

13. 8th June, 1999 ) 

(if) 

of the following paras (व various 
Report of the Committee -— 

Paras Reports 

33 7th 

14 28th 

30 32nd 

26,27, 29, 31 & 51 36th 

58. 59, 60, 61 & 62 38th 

Oral cxamination of फिट 
Representatives of the Lotteries 
Department in respect of paragraph 

No. 3.12 of the Report of C. & AG of 
India for the year 1994-95 (Civil). 

Oral 
Representatives of the Irrigation 
Department in respect of parageaph 

No. 5.2 of the Report of the C & AG 
of India for the year 1994-95 (Civil). 

Oral  examipation of the 
Representatives of the Industries 

Department in respect एव paragraph 
No. 3.1.7 of the Report of C & AG of 
India for the year 1994-95 (Civil). 

Consideration of papers placed before 
the Committee, 

The Committee decided to hold its 

meetings on 14th & 15th June, 1999 
at 3.00 PM. & 10.00 A.M. 
respectively, at Haryana Bhawan, 
New Delhi. 

Consideration of papers placed before 
the Committee. 

The Committee decided to bold ils 
meetings on 14-6-99 at Chandigarh 
and on 15-6-99 at Haryana Bhawan, 
New Delhi instead एवं holding its 
meetings on 14th & 15th June, 1999 
at Haryana Bhawan, New Delhi, 

examination of the 

tk
 _
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14. 14th June, 1999 

15. 15th June, 1599 

16. 22nd June, 1999 

17. 23rd June, 1999 

6 The Committee scrutinised the replies 

received from the Transport Department in 

regard to  implementation of 

recommendations/observations made by 

the Commitice of the following paras of 
various Reports of the Committee :-— 

Paras Reports 

18 25th 

33 , 26th 

58 20th 

9 36th 

20,21 & 26 42nd 

&1, 83, 84, 86, 87, 88, 44th 
89 & 90 

The Committee scratinised the replies 
received from the Mines & Geology 
Deparmment in regard to implementation of 

recommendations/observations made- by 

the Committee of the following paras of 
various Reports of the Committee ;:— 

Paras Reports 

71 29th | 
47,48 & 49 32nd 

55, 56, 57 & 58 34th 

50 36th 

49,50.51,52,.53 & 54 38t 

93 & 94 40th 
Resumption of oral examination of the 

Representatives of the Women & Child 

Development Department in respect of 

paragraph Nos. 3.29 (iii),.3.2.9 (iv), 3.2.9 
(v),3.2.9 (छा), 3.2.10 and 2.11 of the Report 
of C & AG of India for the year 1994-05. 
(Civil). 

(i) Consideration of papers piaced before 
the Committee. 

(i) The Committee scrutinised the 

replies received from the Education 
Department in  regard . 0
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18. 30th June, 1999 

19. 6ih july, 1999 
W 

20. रा Tuly, 1999 

21. 13 July;'19%9 - 

v fa 

+ 

6 

implementation of recommendations/ 

observations made by the conunittee 

of the following paras of various 
Reports of the Commitee :— 

Paras Reports 

5 28th 

30 25th 

85 & 86 42nd 

10,11, 12 & 13 46th 

The Committee scrutinised the replies 

received from the PW. (B&R) Department 
in regard to implementation of 
recommendations/observations made by 

the Committee of the following paras of 
various Reports ए the Commitiee. 

Paras Reports 

3738 & 39 4(th 

64,68,70,71,72& 74  42nd 

15, 16, 17, 18, 19, 20, 46th 
21,22, 23, 24, 25, 
26 & 27 

Resumption of oral examination of the 
Representatives of Town and Country 
Planning Department in respect of 
paragraph Nos. 6.7.7 (2), 6.7.7 (h) & 6.7.8 
of the Report of C & AG of India for the 
year 1994-95 (Civil). 

Oral examination of the representatives of 
Transport Department in respect of 
paragraph Nos. 1.8, 1.9, 1.4.1, 4.1, 4.2.5, 
4.2.8,4.29,4.3 & 4.4 of the Report of C 
& AG of India for the year 1994-95 
(Revenue Receipts). 

(i) Resumption of oral examination of 
the Representatives of Town & 

Country Planning Department in 
respect of paragraphs No. 6.7.9 & 
6.7.10 of the Report of C & AG of 
India for the year 1994-95 (Civil).
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22, 14th July, 1999 5 

23. 20th July, 1999 6 

24. 3rd August, 1999 2 

25. 4th August, 1999 —_ 

26. , 10th August, 1999 3 

(ii) Consideration of papers placed before 
the Committee. 

Qral examination of the Representatives of 
the Mines and Geology Department in 

respect of paragraph No. 1.4 of the Repornt 

of C & AG of India for the year 1994-95 
(Revenue Receipts). 

The Committee scrutinised the replies 

received from the Town & Country 
Planning Department in regard to 

implementation of recommendations/ 

observations made by the Committee of the 

following paras of various Reports of the 
Committee :— ः 

Paras Reports 

34,35 & 36 32nd 

44 & 45 38th 

रे शी 40th 
38, 39,40, 41 & 42 44th 

31 & 32 46th 

Oral examination of the Representatives of 
the Co-operation Deparunent in respect of 
paragraph Nos. 14, 1.7, 1.8, 5.1 & 5.4 of 

. the Report of C & AG of India for the year 
1994-95 (Revenue Receipts). 

No bositness was transacted for want of 

Quorum. 

(i) The Committee scrutinised the 
replies received from the Rural 
Development Department in regard 
to implementation of recommen- 

datious/observations made by the 

Committee of the following paras of 

varicus Reports of the Committee :~— 

Paras Reports 

29,10 & 32 280 
32 291th 

765 34th 

35,36 & 37 44uhy
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27. 170 August, 1999 2 

285: 24 August, 1999 2 

29. 31st August, 1999 2 

30. 7th September, 1999 4 

(11} 

(i1} 

Consideration of papers placed hefore 
e Committee. 

Consideration of papers placed hefore 

the Committee, ' 

The Committee scrutinised the replies 
received from the Irigation Department 
in regard tw implementation of 

recommendations/sbservations made by 
चाह Committee of the following paras of 
various Reports of the Committes :— 

| Reports 

18,20 & 24 22nd 

36 25th 

13, 17,21 & 22 29th 

9,13, 16, 18 & 20 32nd 

33.37,39,41 & 43 34th 

35.36,38 & 39 36th 

26, 31, 32, 33, 34 & 35 38th 

8 1) & 15 . 42nd 

15 & 18 44th 

No business was transacted for want of 
Quonum. 

No business was transacted for want एव 
Cuoruom, 

@ 

(ii) 

Consideration of papers placed betore 
the Commitice. 

The Committee scrutiriised the replies 
received from the Industries Departtnent 
in regard to implementation of 
recommendations/chservations made by 
the Commitiee of the following paras of 
various Reports of the Committee :— 

Paras Reports 

8 6th 

5 91l ~ 

2 16th 
10 22nd



31. 14th September, 1959 

32. 21st September, 1999 

33, 22nd September, 1999 

34, 28th September, 1999 

4.6.7&8%8 32ud 

11, 12 & 54 34th 

I3 36th 

12 39th 

Oral examination of the Representatives of the 
Revenue Department in respect of pargraph 
Nos.14,1.6,1.7, 1.8.1.9.1,192 & 3.1of the 
Report of C & AG of India for the year 

1904-95 (Revenue Receipts). 

(i) Consideration of papers placed before 
the Committee. 

(ii) The Committee scrutinised the replies 
received from the Horticulture/ 
Agriculture Deparments पा regard 10 
implementation of refommendations/ 
observations made by the Committee of 
the following paras of various Reports of 
the Committee -— 

Paras Reports 

26 (Horticulture Deptt.) 48th 
(Agriculture Department) 

6 15th 

28 191th 
36 32nd 

56 38th 
108 & 109 44th 

4 401th 

T&8 46th 

4,5&6 48th 

The Committee scrutinised the replies 
received from the Animal Husbandry 
Department in respect of paragraph Nos. 
1.4. 1.6 & 1.8 & Chicf Electrical Inspector 

(Power Department) in respect of puragraph 

Nos. 1.4 & 1.8 of the Report एव C & AG of 

India for the year 1994-95 (Revenue 

Receipts). 

The Committee scrutinised the replies received 

trom the Home Department in regard to
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35. Sth Qctober, 1999 

36. 12th October, 1999 

6 

7 

implementation of recommendations/ 
observations made by the Committee of the 
following paras of various Reports एव the 
Committee ;— 

Paras Reports 

26 28th 

15 & 16 40th 

48, 49 & 50 42nd 
4 46th 

(i) The Committee scrutinised the 
replies received from the Revenue 
Department  in  regard to 
implementation of recommendations/ 
observations made by the Commnittee 
of the following paras of various 
Reports of the Committee ;— 

Paras Reports 

39(8) 22nd 

31101 26th 

29 & 30 34th 

(i) Consideration of papers placed before. 
the Commitiee. 

The Committee scrutinised the replies 
received from the Excise and Taxation 
Department in regard to implementation of 
recommendations/observations made by 
the Committee of the following paras of 
various Reports of the Committee -— 

Paras Reports 

40 19th 

30 2151 

32,53, 54 & 56 22nd 

47, 55, 57. 58 & 59 23rd 

54, 58, 67, 68 & 69 25th 
49, 55, 61 & 63 26th 

41,44 & 45 28th
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37. 13ih QOciober, 1999 

38. 20th October, 1999 

39. 270 October, 1999 / 

40. 29t October, 1999 4 

4 

_ 46, 47, 50-A, 50-G, 20th 

51,52, 53 & 55 

01, 69, 71,74 & 78 32nd 

Oral examination of the Representatives of 
the Mines and Geology Department in 
respect of paragraph No. 1.4 of घाट Report 

of C & AG of India for the year 1994-95 
(Revenue Receipts). 

() Resumption of oral examination of 
the Representatives: of the Revenue 
Depariment in respect of paragraph 
Nos. 3.2, 3.3, 34, 3.5 & 3.6 of the 
Report of C & AG of India for the 
year 1994-95 (Revenue Rc/ceipts)s- 

(ii) The Committee decided to hold its 

meeting on 29th October, 1999 at 
3.00 PM. at Haryana Bhawan, New 
Delhi. 

The Committee scrutinised the replies 

received from the Excise & Taxation 
Department in  regard to the 

implementation of recommendations/ 

observations made by the Committee of the 

following paras of various Reports of the 
Comnitiee ;— ह 

Paras Reports 

63, 66, 69 & 70 34th 
52, 53, 54, 55, §7, 58, 36th 
59, 63,65 & 67 

50,51, 52, 53, 54, 55 40th 
56, 57, 58, 59, 60, 61, 
62, 63, 64, 65, 66. 67, 
68, 69, 70, 71,72, 73, 
74,75 & 76 

91,92, 94,95,96,97,  44th 
98, 99, 100, 101 & 102 

The Committee scrutinised the replies of 
the various paragraphs of the Report of the 

Committee relating to Industrial Training 
and Vocational Education Department in
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41. 2nd November, 1999 

42. 3rd November, 1999 

43, 9th November, 1999 

5 

5 

4 

regard to the implementation of 

observations/recommendations of the 

Committee. 

(i) Cral examination of the 

Representatives of the Transport 
Department in respect of paragraph 

Nos.7.1,7.2,7.3 & 7.4 of the Report 
of C & AGof India for the year 1995- 
96 (Civil). 

(ii) Constderation of papers placed before 

the Committes. 

(iif) Confirmation of proceedings. 

(i) The Committee scrutinised the 
replies received from the Printing & 
Stationery Department in regard to 
the implementation of 
recommendations/chservations made 

by the Committee of the following 
paras of various Reports of the 

Committee -— 

Paras Reports 

3 26th 

22&23 28th 

586 36th 

42 40th 

28 42nd 

44 & 45 44th 

(i) Confirmation of proceedings. 

The Committee scrutinised the replies 
received from the Social Welfare 

Department in regard to implementation of 
recommendations/observations made by 

the Committec of the following paras of 
varicus Reports एव the Committee :— 

Paras Reports 

27 i10th 

26 11th 

51 34th 

-
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1 2 3 4 

44, 24th November, 1999 5 

45, 30th November, 1999 7 

46. Tth December, 1999 7 

47. 8&th December, 1999 7 

48, 14th December, 1999 7 

(i) Consideration of papers placed before 
the Committee. 

(i) Oral  examination of the 

‘Representatives  of  Health 
Department in respect of paragraph 
Nos. 3.9, 3.10 & 3.11 of the Report 

of C & AG of India for the year 1995- 
96 (Civil). 

{i) The Commitice scrutiniséd the replics 

received from Public Health Department 
in regard to implementation of 

recommendations/observations made by 
the Commitiee ए the following paras of 
various Reports of the committee — 

Reports 

12 215. 

4, 42, 43 & 44 32nd 

82 34th 

20,21,23 & 24 36th 

29,40, 41,42 & 43 38th 
33,34 & 35 40th 

(if) Consideration of papers placed before 

the Committee. 

Oral examination of the Representatives of 
the Transport Department in respect of 
paragraph Nos. 7.5, 7.6 & 7.7 of the Report 
of C & AG of India for the year 1905-06 

(Civil. 

Oral examination of the Representatives of 

the Food and Supplies Department in 
respect of paragraph Nos. 7.1, 7.9 & 7.10 
of the Report of C & AG of India for the 
year 1995-96 (Civil). 

(i} The Committce scrutinised the 

replies received from the Mines & 

Geology Department in respect of 
paragraphs of the Report of C & AG 
of India for the year 1994-95 
{Revenue Receipts). 

Paras 

(i) Confirmation of proceedings.
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The Comnmittee held meetings या. places out-side Chandigarh as एटा detailed 

below:— 

A 

Haryana Bhawan, New Delbi. 15th June, 1999, 

(Sr. No. 15, 4 29th Qctaber, 1999, 

Reports Presented ! 

No Report was presented due (0 the dissolution of the Assembly on 
14-12-1999. 

Proceedings 

A record of proceedings of the meetings of the Committee has been kept in 
the Haryana Vidhan Sabba Secretariat. 

4
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COMMITTEE ON PUBLIC UNDERTAKINGS 

The Committee for the year 1999-2000 was nominaied by the Hon'ble Speaker 

in pursuance of the motion moved and passed by the Haryana Vidhan Sabba in its 

sitting held on 10th February, 1999, authorising him to nominate the Members of फिट 

Committes on Public Undertakings for the year 1999-2000 on 05-04-1999 which 

was notified vide Haryana Vidhan Sabha Secretariat Notification No. I-CPU/1999- 

2000729, dated the 05th April, 1999, 

2. The Committee fixed/held number of 48 meetings during the period under 

review. The names of Members and number of meetings attended by euch of them 

are shown in the following table:— 

Sr.  Name ए Member Number of 

No. " meetings 
attended 

1. Somvir Singh 32 

2. Shri Apind Kumar Sharma = 7 

3. Shri Bbagi Ram " 45 

4. Shr Birender Singh 30 

5. Shri Balwant Singh 24 

6, Capt. Ajay Singh Yadav 45 

7. *Shri Om Parkash Jain ' 00 

"§.  Shri Chander Bhatia 40 

9. *Smt. Krishana Gahlawat 13 

10, **Shri Dev Raj Dewan 23 

, 11, **Dr, Vlren‘dcr Pal Ablawat 11 

¥ Ceased to be members of the Committee. on their appointment us Minister of 

State and Minister w.e.f, 29th July, 1999 (EN.) respectively. 

" Nominated w.e.f. 1 9-08-1999.
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3. Meetings held and Business transacted 

The details showing dates and meetin gs held, the number of members present 
and business transacted at each meeting, are given in the following table:— 

Sr. Dateof Meeing  Numberof  Boshess Tomocy एएय 
Date of Meeting Nuomber of Business Transacted 

No. Members 
present 

1 2 3 R S व, 
1. 130 April, 1999 6 Under Secretary, Haryaria Vidban Sabha . 

explained the scope and functions of the 
Committee to the Members on behalf of 
the Secretary, Haryana Vidhan Sabha, 

2. 20th April, 1999 7 (i) Chalking out the progrunime of work 
of Committee, 

(it) Selection of Boards/Corporations for 
examination of their General 
Working during the year 1909-20]. 

3. 27th April, 1999 6 (1) Scrutiny of the replies received in 
. | respect of paragraph No, 4.1.1 of the 

Report of the Comptroller and 
Auditor General of India for the year 
1996-97 (Commercial) relating to the 
Haryana State Industrial 
Develepment Corporation L, 

(ii) The Committee decided thag all the 
Boards/Corporations meationed at St. 
Nos. 18 10 40 in Schedule IV of the 
Rules of Procedure and Conduct of 
Business in the Haryana Legislative 
Assembly which come under the 
purview of the Committee be asked 
to supply material alongwith Article 
of Association  and  Annuyal 
Adninistrative Reports for the last 3 
years, 

(iif) The Committee also decided to know 
about the status of I1.5.E.B. after the 
formation of 3 new Corporations for 
generation, transmission and 
distribution under पीट Haryana Stare 
Electricity Regulatory Commission 
and desired that background papers 

s
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4 

4. 4th May, 1999 

8. 

11th May, 1999 

18th May, 1999 

25th May, 1959 

v 

1st June, 1999 

() 

. (i) 

under which the Board decided w© 
make these Corporations alongwith 
Article of Association regarding 

finctioning of these Corporations be 

supplied’to Committee, 

QOral  examipation of the 
Representatives of the Health 
Department with regard to non- 

supply of reply to the questionnaire 

in respect of general working of 

Haryana State Pharmacy Council. 

Oral Examination of (पट 

Representatives of the Mines and 
(icology Department in regard to the 
general working of the Haryana 

Minerals Ltd. ’ 

Oral examination of the Representatives of 

the Environment Department in regaed to 

the general working of the Haryana State 
Polluticn Control Board. 

Consideration of papers placed before the 
Commtites. 

पं) 

(1) 

Consideration of papers placed before - 

the Comumittee. 

Scrutiny of the replies received in 
respect of paragraph No. 4.1.2 of the 
Report of the Comptrolier and 
Auditor (General of India for the year 

1996-97 (Commercial} relating to 
the Haryana State Industrial 

Development Corporation Ltd. 

Consideration of papers placed before 
the Commiitee. 

Oral  examination of the 

Representatives एव the Industries 

Deparunent in respect of paragraph 

Nos. थे. 1.1. व. 1.2, 413 and 414 of 

the Report of the Comptroller and 
Auditor General of India for the year 
1995-96 (Commercial) relating (0 the 

Haryana Concast Lid.
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1 2 - 4 - 

9. 2od June, 1999 

10. 8th June, 1999 

11." 9th June, 1999 

12. 15th June, 1999 

13. 22nd June, 1999 

14, 23rd June, 1959 

{i) Consideration of papers placed betore 
the Commitiee, 

(ii) Orul examination of the 
Representatives of the Tourism 
Department in respect of paragraph 
No. 2B (Review) of the Report of the 
Comptroller and Auditor General of 
India for the year 1995-96 

{Commercial) relating (0 the Haryana 

Tourism Corporation Ltd. 

Consideration of papers before the 
Committee. 

Scrutiny of the replies received in respect 
of paragraph No. 4.1 1 एव the Report of पीट 
Comptroller and Auditor General of India 
for the year 1996-97 (Commercial) relating 
to the Haryana State Industrial 
Development Corporation Lid. 

Oral examination of the Representatives of 
the Agriculture Department in respect of 
paragraph No. 2A (Review) of the Report 
of the Comptroller and Auditor General of 
India for the year 1995-96 (Commercial) 
relating to the Haryana Seeds Development 
Corporation Ltd. 

(I} Resumption of oral examination of 
the Representatives of the Power 
Departruent in respect of paragraph 
No. 3 (Review) of the Report of the 
Comptroller and Auditor General of 
India for the year [995-9% 
(Commercial} relating to the Haryana 

State Electricity Board, 

(i) Postponement of oral examination of 
the Representatives of the Agriculture 
Department fixed for the 23rd June, 
1999. 

Scrutiny of the replies received in respect 
of paragraph No. 2A (Review) of the 
Report of the Comptroller and Auditor 

7/



v 
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15. 6th July, 1999 

16. 7th July, 1999 

17. 13th July, 1599 

18, 14th July, 1999 

19. 20th July, 1999 

20.. 3rd August, 1999 

General of India for the year 1995-96 
(Commercial) relating to the Haryana 

Sceds हि जी 

No business could be transacted for want 
of quorurn. 

Resumption of oral examination of the 
Representatives of the Agriculture 
Department in respect of paragraph No. 2A 
(Review) of the Report of the Compiroller 
and Auditor General of India for (he year 
1995-96 (Commercial) relating to the 
Haryana Seeds Development Corporation 
Lid. 

Resumption of oral examination of the 
Representatives of the Power Department 
in respect of paragraph No. 3 (Review) of 
the Report of the Comptroller and Auditor 
General of India for the year 1995-96 
(Comm.) relating to the Haryana State 
Electricity Board. 

Resumption of oral examination of the 
Representatives of the Tourism Department 
in respect of paragraph No. 2B (Review) 
of फिट, Report एव the Comptroller and 
Auditor General of India for the year 1995- 
96 (Commercial) retating to the Haryana 
Tourism Development Corporation Ltd, 

(i} Consideration of papers placed 
before the Committee and the 
Committee cancelled its meeting 
fixed for 215 July, 1999 at 10.00 
AM. 

(ii) Scrutiny of the replies received in 
respect of paragriaph No. 4.2, 1 of the 
Report of the Comptroller and 
Auditor General of India for the year 
1996-97 (Comumercial) relating to the 

Haryana Police Housing Corporation 
Lid. 

(i) Consideration एव papers placed hefore 
the Committee,
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21. 

22. 

24, 

25. 

10th August, 1999 

17th August, 1999 

. 24th August, 1999 

31st August, 1999 

7th September, 1999 

(ii) Resumption of the oral examination 

of the Representatives of .the 

Agriculture Department in respect of 

paragrapb No. 2A (Review) of the 
Report of the Comptroller and 
Auditor General of India for the year 
1995-96 (Commercial) relating to the 
Haryana Seeds Development 
Corporation Ltd. 

(1) Consideration of the papers placed 
before the Commnittee, 

(i) Resumption of oral examination of 
the Representatives of the Power 
Department in respect of paragraph 

No. 3 (Review) of the Report of the 

Comptroller and Auditor General of 

India for the year 1993-96 

(Commercial) relating to the Haryana 
State Electricity Board. 

(i) Consideration of the papers placed 
before the Committee. 

(ii) Oral examination of the 

Representatives of the Town and 
Country Planning Department in 

regard to the general working of the 
Haryana Urban Development 
Authority. 

= Scrutiny of the replies received in respect 

of paragraph No. 4.3. 1 of the Report of the 
Comptroller and Auditor General of India 
for the year 1996-97 (Commercial) relating 

to the Haryana Land Reclamation and 

Develapment Corporation Lid, 

No business could be transacted for want 

of quorum. 

Scrunity of the replies received in respect 

of paragraph No. 4.5.1 of the Report ए the 
Comptroller and Auditor (General of India 
for the year 1996-97 (Commercial) relating 

to the Haryana State Minor Irrigation and 

Tubewells Corporation Ltd.
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27. 

28. 

S 

' 29. 

30. 

31. 

32 

14th September, 1999 

15th September, 1999 

21st September, 1999 

22nd September, 1999 

28th September, 1999 

उपाए September, 1999 

4th October, 1999 
LY 

Scrutiny of the replies received in respect 

of paragraph No. 4.6.1 of the Report of the 
Comptroller and Auditor General of India 
for the year 1996-97 (Commercial) relating 
0 the Haryana Agro Industries Corporation 
Led. 

Scrutiny of the replies recetved in respect 

ए paragraph No. 44.1 of the Report of पट, 
Comptroller and Auditor General of India 

for the year 1996-97 (Commercial) relating 
to the Haryana Minerals Lid. 

(i) Consideration of papers placed 

before the Committee. 

(ii) Resumption of oral examination of 

the Representatives of the Power 
Department in respect of paragraph 
No. 3 (Review) of the Report of the 

Comptroller and Auditor GGeneral of 
India for the year 1995-96 
(Commercial) relating to the Haryana 

State Electricity Board. 

(iii) Confirmation of proceedings. 

Resumption of oral examination of the 
Representatives एव the Town and Country 
Planning Department on the general 
working of the Haryana Urban 
Development Authority. 

Oral examimnation of the representatives of 
the Mines and Geology Department on the 

general working of the Haryana Minerals 

Ltid. e 

Resumption of oral examination of the 
Representatives of the Power Deptt. in 

respect of paragraph No. 3 (Review) of the 
Repont ए the Comptroller and Auditor 
Generat of India for the year 1995-96 
{Commercial) relating to the Haryana State 

Electricity Bourd. 

Resumption of oral examination of the 

representatives of the Power Deptt. in
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33. 12th Qctober, 1999 

34. 13th October, 1999 

35. उर्फ Qctober, 19090 

36. 26th October, 1999 

respect of paragraph No. 3 (Review) of the 

Report of the Comptroller and Auditor 
General of India tor the year 1995-96 
{Commercial) relating to the Haryana State 

. Electricity Board. 

(i) Consideration of the papers placed 

before the Committee. 

(i} Resumption of oral examination of 
the Representatives of the Power 
Deptt. in respect of paragraph No. 3 

(Review) of the Report of the 

Comptroller and Auditor General of 
India for the year 1995-96 
(Commercial) relating to the Haryana 
State Electricity Board. 

(iii) Decision regarding spot study tour 10 

the projects of Electricity Board at 
Bhakra Nangal, Pandoh, Slapper, 
Sunder Nagar and Bhbunter for the 
period from 26-10-1999 to 29-10- 

1999, 

Oral examination of the Representatives of 
the Housing Department in regard to the 

implementation of the recommendations/ 
observations contained in the outstanding 

paragraph No. 2.5 of 11th Report, 
paragraph No. 14 of 20th Report and 
paragraph No. 60 १0 68 (General paras) of 
22nd Repaort relating to चिट Haryana 
Housing Board. 

Oral examination of the Representatives of 
the Home Department in respect of 

paragraph No. 4.2.1 of the Repart of the 
Comptroller and Auditor General of India 
for the year 1996-97 (Commercial} relating 

to the Haryana Police Housing Corporation 
Lud. 

(i) Oral examination of the 
Representatives of the Industries 
Department it respect of paragraph 

Nos 4.1.1 und 4.1.2 of the Report of 

A
 

A
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37. 27th Qctober, 1999 

38. 2nd November, 1999 

39 3rd November, 1999 

5 “ 

5 

5 

(i) 

(i1) 

4y 

(i) 

the Comptroller and Auditor General 

of India for the year 1996-97 

(Commercial) relating to the Haryana 

State Industrial Development 

Corporation Ltd. 

Postponement of the spot study tour 

already fixed for 26th to 2907 

October, 1999 and decided to proceed 

on said spot study tour from 15th to 

18th November, 1999, 

Consideration of the papers placed 

before the Commitiee. 

Oral  examination of  the 

Representatives of the Agriculture 

Department in respect of paragraph 

No. 4.3.1 of the Report of the 

Comptroller and Auditor General of 

India for the .ysar 19%6-97 

(Commercial) relating to the Haryana 

Land Reclamation and Development 

Corporation है नए, 

Oral examination of फिट 

Representatives of the Irrigation 

Department in respect of paragraph 

No. 4.5.1 of the Report of the 

Comptroller and Auditor General of 

India for the year 1996-97 

(Commercial) relating to the Huryana 

State Minor Irrigation and Tubewells 

Corporation Ltd. 

The Committee decided to undertake 

on the spot study tour to the States of 

Maharashira, «Goa and Karnataka 

from 15.10 12th December, 1999, 

Oral cxamination of the Representatives of 

the Agriculture Depurtment in respect of 

paragraph Nos. 4.6.1 and 4.6.2 of the 

Report of the Comptroller and Auditor 

General of India for the year 1996-97 

{Commercial) relating to the Haryana Agro 

Industries Corporation Lid.
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40, 9th November, 1999 

41. 10th November, 1999 

42. 24th November, 1999 
{at Haryana Bhawan, 

New Delhi) 

. 25th November, 1999 
(at Haryana Bhawan, 
New Delhi) 

30th November, 1999 

2 

o 
e 

iR
 

6 

No business was transacted for waat of 

quonin. 

(i) Consideration of papers placed 
before the Committee. 

(i) Scrutiny of replies received in regard 
o implementation of the 

recommendations/observations 
. contained in the outstanding 

paragraph Nos. 6.15(6), 6.15(7), 
6.15(8), 6.15(Y), 6.15(12)(1) :nd 6.19 
of 5th Report and puragraph No. 49 
of 6th Report relating (0 Haryana 
Financial Corporation. Haryana 
Dairy Development Corporation, 
Haryana Land Reclamation 
Development Corporation and 
H.8.E.B. respectively. 

(1) Constderation of papers placed 
before the Committee, 

(व). Scrutiny of the replies received from 
the Government. of the various 
paragraphs of the various Reports of 
the Committee in regard 1o the 

implementation of the 

recommendations/observations 

relating to the Haryana Harijun 
Kalyan Nigam. 

(iii) Decision to Liold meetings on 14th 
December, 1999 at Chandigarh and 
on 15th December, 1999 at Haryana * 
Bhawan New Delhi at 11.00 A M. 
and 3.000 PM. respectively. 

Scrutiny of the replies received from पाए, 
Government of the various paragraphs of 
its various Reports in regard to the 
implementation of the recommendations/ 
observations relating to the IHaryanu Seeds 

Development Corporation Ltd. 

Oral examination of the Representatives of 
the Co-operation Department in regard to 
the implementativn of the 
recommendations/observations contained 

St
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in the outstanding paragraphs Nos. 3, 5, 6, 
7, 8, 9 and 10 of the 11th Report of the 

Committee relating to Haryana State Co- 
operative Supply and Marketing Federation 
Ltd. (HAFED). 

45. 1st December, 1999 5 Oral examination of the Representatives of 

) the Power Department in respect of 
paragraph No. 3 (Review) of the Report of 

' the Comptroller and Auditor General of 
India for the year 1995-96 (Commercial) 

relating to the Haryana State Elecuicity 
Board. 

46, 701 December, 1999 7 (i) Consideration of papers placed before 

' the Committee. 
(i) Scrutiny of the replies recetved from 

the Govt. in respect of 
implementation of recommendations/ 
observations contained in its 11th 
Report (Special) Report for the year 
1982-83 relating to the Haryana 

"Fourism Corporaticn Lid. 

47. 8th December, 1999 7 Oral examination of the Representatives of 
. the Transport Department in respect of 

paragraph No. 4,7.1 of the Report of the 
Comptroller and Auditor General of India 
for the year 1996-97 (Commercial) relating 
to the Haryana Roadways Engineering 

Corporation Ltd. 

48, 14th December, 1999 6 (i) Scrutiny of the replies received from 
the Government of the various 

paragraphs of its various Reports in 
regard to the implementation of the 
recommeridations/observations of the 
Committee. relating to the Haryana 
Minerals Ltd. 

(ii) Confirmation of the proceedings. 

Meetings held at places other than Chandigarh/Haryana. 

1. New Delhi (Sr. No. 42) 24th November, [999. 

2. New Delhi (का. No. 43) 25th November, 1999,
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COMMITTEE ON ESTIMATES 

The Committee on Estimates for the year 1999-2000 consisting of nine 
members was nominated by the Speaker. on having been authorised by a motion 
moved and passed by the Haryana Vidhan Sabha in its sittin g held on 20 February, 
1999 and notified vide Haryana Vidhan Sabha Secretariat Notification No. EC-1/ 
1999-2000/27 dated 5th April, 1999, 

2. Shri Narpender Singl was appointed as Chairperson of the Committee. 
3. The Committee fixed/held a total 41(4) sitting during the period under 

review. , 

Sr. Name ot____—_________—_______—_-‘ Members Number of 
No. sitting 

attendant 

L. Shri Narpender Singh, M.L.A. 28 
2. Shri Siri Kishan Hooda, M.L.A. 35 

*3. Shri Kartar Singh Bhadana, M.L.A. 1 
*#4. Shri Ram Bhaj, M.L.A, Nil 

5. Smt Kartar Devi, M.L.A, 31 
6. Shri Ram Pal Majra, ML A. 28 

***7. Shri Jaswant Singh, M.L.A. (Bawal) 2 
*¥#*8. Shri Satpal Sangwan, ML A, 2 

**#%%9. Dr. Dharamvir Yaday, ML A. 1 
FHEFEX10. Shri Ganeshi Lal, M.L.A., 24 
कैककककक 1. Dr. Kamla Verma, MLL.A. 21 
ककककक 2. Shri Kapoor Chand Sharmu, ML A. 13 
कसरत 13. Shri Attar Singh Saini, M.L.A. ' 0 

Fr¥rs¥r*14. Shri Sat Narain Lather 17 

*1. Shri Kartar Singh Bhadana, M.LA. ceased to be a member of the 
Committee w.e.f. 29th July, 1999 as he appainted as a Minister, 

रन, ShriRam Bhaj, M.LA. resigned from the membership of the Commitice 
w.ef. 7-6-99 as he was appointed as a Minister & the sume was 
accepted by the Hon'ble Speaker 11-6-99, 

*¥%3, ShriJaswant Singh Bawal, M.L A. member of the Committee resiyned 
Jrom the membership of the Committee w.e.f. 15-0-99 us he was 
appeinted ds « Minister & the same was accepted by the Hon'bie 
Speaker on 21-6-99. ) 

FAXEL, Shri Satpal Sangwan, ML A, member of the Comumiztee resigned from 
the membership of the Committee w.e., दी 12-10-99 and the 
accepted by the Hon'ble Speaker. 

Stithie Wy
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Dr. Dharamyir Yadav, M.L.A. resigned front the membership of the 
Committee w.e.f. 7-6-99 as he was appointed as a Minister & sume 
was accepied by the Hon'ble Speaker on 21-6-99. 

The Hon'ble Speaker nominated Shri Ganeshi Lal, कद Kamla Verma 
and Shri Kapoor Chand Sharma, M.L.As 10 serve on the Commiliee 
on Estimates for the remaining period of the year 1999:2000 पा ही 
12-7-99 

The Hon'ble Speaker nominated Shri Antar Singh Saini, M.L.A. 1o 
serve on the Committee on Estimates for the remaining period of the 
year 1999-2000 w.e f 14-10-99 

The. Hon'ble Speaker nominated Shri Sat Narain Lather, M.LA. 1o 
serve on the Commistee on Estimates for the remaining period of 1999- 
2000 भर 19-8-99, 

Meetings held and Business transacted 

The dates of meetings, the number of members present and the business 
transucted at each meeting. are given below:— 

Sr.  Date of Meeting Number of Business wansacted 
No. Members 

present 

1 * 2 3 4 

1. 16-4-99 5 TheCommittee discussed the scope & 
functions of the Committee:on Estimates. 

2. 21499 4 The Committee selected the PW.ID, (B&R) 
for scrutiny of their Budget Estimates for 
the year 1999-2000). 

3. 27-4-99 3 The Committee selected the following 
departments ;— 

(I) Tounism Department. 

(I1) Industrial Trg. & Vocational Edu. 

(पा) Technical Education. 

4, 29-4-99 4 The Committee scrutinised the replies 
rcceived from the Irrigation Department in 
respect of recommendations/observations 
made by the Comumittee. 

5. 4599 3 The Committee scrutinised the replies 
received from Social Welfare Department 

. in respect of abservations/ 
recommendations made by the Commitiee.
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6. 

7. 

8. 

9, - 

10. 

11. 

12. 

13. 

14. 

15, 

11-5-99 

18-5-99 

25-5-99 

27-5-89 

1-6-99 

8-6-99 

15-6-99 

18-6-99 

22.6-99 

29-6-99 

La
 

रच
 No Quorum. 

The Committee scrutinised the replies 
received from Heulth Department in 
respect of observations/recommendations 
made by the Commitiee, 

The Commitlee orally examined thé 
Representatives of the Forest Department 

in regard (0 implementations of various 
paragraphs of 24th Report of the 
Committee लि the year 1999-2000, 

The Committee scrutinised the replies 

received from the Health Department in 
respect of observations/recommendations 
made by the Committee. 

The Committee. scrutinised the replies 
received from the Public Health 
Department, in respect of observations/ 
recommendations made by the Committee. 

1. Papers placed before the Committee. 

2. The Committee decided to postpone the 
oral examination of Social Welfare 
Department. 

The Committee scrutinised the replies 

received from the Transport Department in 
respect  of implementations of 
recommendations/observations made by 
the Commitee. . 

The Commitiee scrutinised the replies 
“received from the Agriculture Department 
in  respect of  observations/ 
recommendations made by फिट Committes.. 

The Committee orally examined the 

Represeutatives of the PW.D. (B&R) 
Department regarding non-supply of the 

Budget Material refating o PW.D. (B&R) 
for the year 1999-2000. 

The Committee orally examined the 

Representatives of PW. (Public Health) 
Department in respect of observations/ 
recommendations made by the Committes. 
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16. 

17. 

15. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

13-7-99 

15-7-99 

20-7-99 

27-7-99 

3-8-89 

10-8-9% 

16-8-99 

24-8-99 

31-8.99 

7-9-99 

The Committee partly Scrutinised the 
Budget Material received from the 
Government refating to PW.I). (B&R) 
Budget Material for 1999-2000. 

The Committec orally examined the 
Representatives of Tourism Department 
regarding non-supply of Budget Material 

for the year 1999-2000). 

The Committee scrutinised, drafted and 

finanlise the Committee’s questionnaire on 
the Budget Material for the year 1999-2000 
relating to PW.D. (B&R) 

The Committee postponed the oral 

examination of the Technical Education 

and Social Welfare Departments. 

The Committee scrutinised the material 

received from the Tourism Department 
relating to their Budget Estimates लि the 
year 1999-2000. 

Committee scrutinised the Budget Maierial 
of Technical Education Department for the 

year 1999-2000. 

The Commitiee decided to postpone the 
oral examination of Representatives of पीट 
Agriculiure Department. 

The Committee scrutinised the replies 

received from the Agriculture Department 

in respect of observations/ 

recommendations made by the Committee. 

The Committee scrutinised the replies 

received from the Agriculture Department 
in respect of observations/ 

recommendations made by the Committee. 

1. Papers placed before the Committee, 

2. The Committee postpongd the oral 

examination of PW.D. (B&R). 

Committee scrutinised the replies received 
from Agriculture Departnent in respecl of 

observations/recommendations inade by 

the Committee.
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27. 

28. 

29. 

30. 

31 

32, 

33. 

34. 

35. 

36. 

21-9-99 

28-9-99 

4-10-99 

13-10-99 

14-10-59 

20-10-99 

26-10-99 

2-11-99 

9-11-99 

15-11-99 

The Committee scrutinised the replies 
received from the Panchayats Department 
in respect of  observations/ 
recommendations made by the Committee. 

The Committee orally examined the 
[Representatives एव the PW.D. (B&R) 
regarding non-supply of replies, 

The Committee orully examined the 
Representatives of Agriculture Department 
in regard to implementation of various 

paragraphs. 

The Committee scrutinised the replies of 
the Food & Supplies Department in respect 
of observations/recommendations made by 
the Committee. 

The Committee drafted the questionnaire 
on the Budget Material for the year 1999- 
2000 relating to Tourism Department. 

The Committee drafted & Finalised the 
questionnaire relating to Tourism 
Department for the year 1999-2000. 

The Committee scrutinised the replies 
received from the Panchayats Department 
in respect of observations/ 
recommendations made by पीट Committeg, 

1. Papers placed before the Committee. 

2. The Committee orally examined the 
Representatives of PW.D. (B&R) 
regarding Cominittee's questionnaire 
for the year 1999-2000. 

1. Papers placed before the Commiteee.: 

2. The Committee postponed the oral 
examination of PW.D. (B&R), 

The Committee orally examined the. 
Representatives of the PW.1). (B&R) 
regarding Committee's guestionnaire for 
पीट year 1999.2000, 

The Committce orally examined the 
Representatives of Finance Department 
alongwith various departments with regard 

A



1 2 3 ' 4 

to Supplementary Estimates for the year 
1999-2000. 

38. 25-11-99 7 1. Papers placed before the Committee. 

2. The Committee decided to postpone 
the oral examination of the Tourism 
Department: 

39, 1-12-99 7 The Committee scrutinised the replies 
received from the Industries Department 
in respect of recommendations/ 

observations made by the Committee. 

40. 7-12-99 7 The Committee orally examined the 

Representatives of the PW.D, (B&R) 

regarding quéstionnaire of Comimittee for 
the year 1999-2000. 

41. 14-12-99 8 ‘The Committee orally examined the 
Representatives of the P.W.D. (B&R) 
regarding Committee's questionnaire for 

the year 1999-2000. 

During the period under Review the Committee on Estimates presented the 

following Reports to the House. 

Sr. By whom Date of Subject 
No. presented presentation 

1. Chairperson 15-11-1999 Report of the Committee on 
Estimates on the Supplementary 
Estimates for the year 1999-2000. 

Meetings held at palces other than Chandigarh. 

Sr. No. Date of Meeting Place of Mceting 

1, 29-4-99 ' " New Delbhi. 

2. 27-5-99 New लाएं, 

3, 18-6-99 New Delhi. 

4. 13-10-99 Shimla (H.P.) 

A 14-10-99 Shimla (H.P) 

Record of the meetings of the Committee has been kept in the Haryana Vidhan 
Sabha Secretariat. 

13
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COMMITTEE ON ESTIMATES FOR REMAINING PERIOD OF 1999-2000 

The Committee on Estimates for the remaining period of 1999-2000, consisting 
of nine members was nominated by the Speaker, on having been aathorised by a 
motion moved and passed by the Haryana Vidhan Sabba in its sitting keld on 9th 
March, 2000 and notified vide Haryana Vidhan Sabha Secretariat Notification No. 
EC-1/1999-2000/14 dated 9th March, 2000. 

2. Shri Ram Pal Majra, M.L.A. was appointed as chairperson of the Committee. 

3 ‘The Committee fixed/held a total numbers of 4 sitting during the period under 
review. 

TSt Nameofthe Member  Swne Sitting 
No. attended 

1. Shri Ram Pal Majra, M.L.A. 1 
Shri Amar Singh, M.L.A. 4 

Shri Nafe Singh, M.L.A. 3 

2 

3 

4 Shri Shashi Ranjan Panwar, M.L.A, 

5. Smt. Veena Chhibber, M.L.A. 

6 किए Inderjeet Singh, M.L.A. 

7 Shri Lachhman Dass Arora, M.L.A. 

8 Shit Pawan Kumar, M.L.A. 

9. Shri Tejvir Singh, M.L.A. 
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Meetings held and Business Transacted 

The dates of meetings, the number of members present and the business 
transacted at each meeting are given below :— 

Sr.  Dute of meeting Number of Business wransacted 
No. members 

present 

I 2 3 4 

1. 10-3-2000 9 The Commitiee orally examined the 
Representatives of Finance Department 
alongwith other department regarding 
Supplementary Estimates for the year 
1999-2000 and finalised its Report on 
Sopplementary Estimates. 

4 
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दे... 22-3-2000 5 The Committee scrutinised the replies of 
the Social Welfare Department. 

3. 28-3-2000 G The Committee scrutinised the replies 
received from the Transport Department. 

4. 30-3-2000 3 The Committee scrutinised the replies of 
Panchayats Department. 

During the period under review the Committee presented the following Report 
to the House. ' 

Sr. No. By whom presented Date of Subject 
presentation 

1. Chairperson 13-3-2000 Report. of the. Commi.ttec 
on Estimates on the 

Supplementary Estimates (Znd 
Instalment) for the year 

1899-2600. 

Meeting held at place other than Chandigarh 

Sr. No. Date of Meeting Place of Meeting 

1, 30-3-2000 New Delhi 
Record of the meetings of the Committee has been kept in the Haryana Vidhan 

Sabha Secretariat, .
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COMMITTEE ON THE WELFARE OF SCHEDULED CASTES, 

SCHEDULED TRIBES AND BACKWARD CLASSES 

The Committee on the Welfare of Scheduled Castes, Scheduled Tribes and 

BRuckward Classes for the year 1999-2000 was constituted as a result of the motion 

passed by the Haryana Vidhan Sabha हा its sitting held on 10th Januvary, 1999 

authorising the Hon'blc Speaker to nominate the Members of the Committee. Shri 

Ramesh Kashyap, M.L.A. was appointed as a Chairperson of the Committce by the 

Hon'ble Speaker on Sth April, 1999, 

The names of thc Members ए the Committee and number of meetings attended 

by each of them out of the total number of 37 meetings held during the period under 

review are given below :— 

St.  Name of Member Number of 
No. meetings 

attended 

1. आप Ramesh Kashyap, M.L.A. Chairperson 14 

Members 

2. Shii Ramesh Kumar, M.L.A.~ 33 

3. Shri Banta Ram Balmiki 22 
) कद, प्म्क जिस Yadav, M.L.A. 13 

5. Shri Chander Mohan. M.L.A. " — 

**6.  Shri Ja.'fswam Singh Bawal, M.L.A. 1 

7.  Shri Krishkan Lal. M.L.A. 22 

R, Shr Dillu Ram, M.L.A. 34 

***Q  Shri Akram Khan, M.L.A. 1 

#+#*1{). Shri Suraj Pal Singh, M.L.A. 13 

*+#x%]]  Shri Ram Bilas Sharma, ML A. 14 

सेकककक 2... Shri Jagdish Nayar, M.L.A. 

*#&¥%%13,  Shri Jagan Nath, हनी... 4 

* Dr. Dharamvir Yadav, M.L.A. resigned from the Membership ए the smd 

Commitee w.e.f. 7th June, 1999 on his appointment as Minister 

** Shri Juswant Singh Bawal, M.LA. resigned from the Membership of the 
Commitiee पद 15th June, 1999 on s uppointment as Stute Minister 

3
 

)



¥4
 

e 

a5 

कक Shri Akram Khuan, M.LA. resigned from the Membership of the Committee 
w.e.f. 29th July, 1999 on his appointment as State Minister. 

केकेकक Shri Suraj Pal Singh, M.LA. and Shri Ram Bilas Sharma, M.LA. were 
.nominated to serve on the Committee on the Welfure of Scheduled Custes, 
Scheduled Tribes and Buckward Classes on 12th July, 1999, 

FXEXE (i) Shri Jagdish Nuyar, M.L.A. was nominated on 19th August, 1999, 

हों) Shri Jagdish Nayar, M.LA. resigned from the Membership of said 
Committee w.e.f. 6th November, 1999 (A.N.) on his appointment as 
Minister of State 

गे किकेके Shri Jagan Nath, M.L.A. was nomindted to serve on the said Committee on 
15th November, 1999, 

Meetings held on and business transacted 

The details showing the dates of meetings, the number of Members present 
and the business transacted पा each meeting are given below:— 

Sr. Date of Meeting - Number of Business Transacted 
No. Members 

Present 

1 2 3 4 

1. 26th April, 1999 6 Welcome address to the Committee by the 
Hon'ble Speaker, Haryana Vidhan Sabha. 

2. 3rd May, 1999 4 The Committee selected four Departments 
for Examination during the year }1999- 
2000. 

10th May, 1999 — No work transacted for want of quorum. 

4. 17th May, 1999 4 The Committee scrutinised the replies 
received from the Financtal Commissioner 

& Secretary to Government, Haryana, 
Home (Police) Department in respect of 
implementation of recommendations/ 

observations as contained in the 24th 

Report of the Committee, 

5. 24th May..1999 4 The Committee resumed the scrutiny of the 
material received from the Financial 
Commissioner & Secretary o Govermpent, 
Haryana Home (Police) Department.
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1 2 L
S
 4 

6. 

7 

है. 

9. 

10, 

31st May, 1999 

2nd June, 1999 

3rd June, 1999 

छा June, 1999 

15th June. 1949 

1 

Oral examination of the Financial 

Commissioner & Secretary 10 Government. 
Haryana., Home {(Police) Department in 
respect of implementation of 

recommendations/observations Ay 

contained in the 24th Report of the 

Committee concerning the Home (Police) 

Departnent. 

The Committee scrutinised the replies 

received from फिट Education Department 
in respect of implementation of 

recommendationsfobservations 25 

contained in the 24th Report of the 
Committee concerning Education 

Department. 

The Committee scrutinised the replies 
received from the Education Department 
in respect of implementation of the 
recommendationsfobservations  as 
contained in the 24th Repori of the 

Committee concerning the Education 
Department. 

(i) Consideration of papers placed betore 
the Committee. 

(ii) The Committee scrutinised the 
replies received from the Huryama 
Vidyit Parsuran Nigam in regard to 
the observations/recommendations: 

made in the 24th Report of the 
Committee. 

(t) Consideration of papers placed before 
the Committes. - 

(i) The Comumittee resumed the scrutiny 

of the material reecived from the 
Comniissioner & Secretary to 
Giovernment, Haryana, Power 

Departmment in _respect  of 
implementation of recommendations/ 
observations as contained in the 24th 

Report of फिट Committee concerning 

the Huryina Vidyut Parsaran Nigam, 
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1 2 4 

11. 22nd hune, 1999 

12, 29th June, 1999 

13.. 5th July, 1999 

14. 12th July, 1999 

The Commitiee resumed the scrutiny of the 
material received from the Commissioner 
& Secretary to Government, Haryana, 
Power Department in respect of 

implementation of recommendations/ 
observations as contained in the 24th 
Report of the Committee concerning the 
Haryana Vidyut Parsaran Nigam. 

(i} Oral examination of the Financial 

Commissioner & Secretary to 
Govermmment, Haryana, Labour & 
Employment Department in respect 
of non-supply of material regarding 
general working of the Labour _ 
Department. ः 

(ity The Committec resumed the scrutiny 

of फिट material received from पीट 

Commissioner & Secretary to 
Government, Haryana, Power 

Department. in respect of 
implementation of recommendations/ 
observations as contained in the 24th’ 
Report of the Commitee concerning 
the Haryana Vidyut Parsaran Nigam, 

The Committee partly scrutinised the 
material received from the Commissioner 
& Secretary to Government, Haryana, 

Power™ Department in respect. of 
implementation of recommendations/ 

observations as contained in the 24th 
Report of the Committee concerning the 
Haryana Vidyut parsaran Nigam, 

(1) Consideration of papers placed before 

the Committee. 

(i) पड Committee resumed (पट scrutiny 

of पीट material received from the 

Power Department in respect of 

implementation of recommendadons/ 

observations as contained in the 24th 

Report of the Comunirtee concerning 
the Haryana Vidyut Parsaran Nigan.
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" 4 

15. 

16, 

17. 

19. 

20. 

21. 

22 

23. 

24. 

25. 

2 3 

14th July, 1999 7 

15ih July, 1999 — 

19th July, 1999 6 

2nd August, 1999 6 

10th August, 1999 5 

17th August; 1999 4 

24th August, 1999 — 

315 August, 1999 —_ 

Tt September, 1999 6 

14th September, 1999 6 

The Committee partly scrutinised the 
material received from the Administrator, 

Haryana State Pollution Control Board 
regarding the generai working of the 
Haryana State Pollution Control Board. 

No work transacted for want of quorum. 

The Committee resumed the scrutiny of the 

material received from the Administrator, 

Haryana State Pollution Control Board, 

The Committee resumed the scrutiny ए the 

material received from the Administrator, 

Harvana Staté Pollution Coutrol Board 
regarding the general working of the 
Haryana State Pollution Control Board. 

The Committee resumed the scrutiny of the 

material received from the Adminstrator, 
Haryana State Pollution Control Board 
regarding the general working of the 
Haryana State Pollution Control Board. 

The Committee resumed the scrutiny of the 

maaterial received from फिट Administrator, 

Haryana State Pollution Control Board 
regarding the general working ए the 

Haryana State Pollution Control Board. 

No work trzsacted for want of quorum, 

No work transacted for want of quorum. 

The Committee puartly scrutinised the 
material received from the Financial 

Commissioner & Secretary 10 Governmen( 

Haryana, Labour & Employment 
Department regarding the general working 

of Labour Department. 

(i} Cousideration of papers placed before 
the Committee. 

(ii)) Oral examination of the 

representatives of the Cooperation 

Department in respect of non-supply 

of material regarding implementation 

- 
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26. 215 September, 1999 

27. 28th September, 1999 

7 

6 

(i) 

(i) 

@) 

(D) 

(iit) 

of the recommendations/observations 

as contained in the 24th Report of the 
Committee  concerning  the 

Cooperation Department and Hafed, 

Oral examination of the Financial 

Commissioner & Secretary to 

Government, Haryana, Local 

Government Department in respect of 
non-supply of the material regarding 

implementation of the 
recommendations/observations as 

contzined in the 24th Repert of the 
Committee concerning the Local 

Bodies Department. 

QOral examination of the 
Commissioner & Secretary [0 
Government, Haryana, Industrial 

Training and Vocational Education 
Department in respect of non-supply 
of material regarding implementation 
of recommendations/observations as 
contnined in the 24tk Report of the 
Committee concerning the Industrial 

Training and Vocational Education 

Department. 

Consideration of papers placed before 

the Committee. 

Oral  examination of the 
representatives of the Transport 

Department in respect of non-supply 

of the material regarding 
implementation of recommendations/ 
cbservations as contained in the 24th 
Report of the Commitiee conceming 

the Transport Department. 

The Committee partly scrutinised the 

material received from the Financial 

‘Commissioner and Secretary to 
Government, Haryana, Local 

Government Depuartment  in 

respect of implementations of
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4 1 2 3 

28. 5th October, 1999 6 

29. 12th October, 1999 6 

30. 21st Qctober, 1999 6 

31. 26th October, 1999 4 

उठ, मात November, 1999 4 

(i) 

recommendations/ohservations as 
contained in the 24th Report of the 
Committee concemning the Local 
Bodies Department. 

Consideration of papers placed betore 

the Committee. 

The Committee scrutinised the 
material received from the Local 
Government Department and 
Transport Department, Haryana in 
respect of implementation of 
recommendations/observations as 
contained in the 24th Report of the 
Committee concerning the Local - 
Bodies and Transport Department. 

Consideration of papers placed before 
the Committee, 

Discussion with the Sister Commitee 
of Kerala Legislative Assembly on 
the matters of commaon interests. 

Consideration of papers placed before 
the Committee, 

The Committee scrutinised the 
replies received from the Finandial 
Commissioner & Secretary to 
Government, Haryana, Transport 
Department  regarding  the 
implementation of recommendations/ 
observations as contained in the 24th 
Report of the Committee concerning 
the Transport Department. 

The Committee decided to undertake 
on the spot study tour to the States of 
Orissa, Tamilnady and Kerala. 

The Commitiee partly scrutinised the 
materiial received from the Financial 
Commissioner & Secretary to Government, 
Haryama, Cooperation Departinent in 
respect  of implementatiorn ot 

4५
 

b



1)
 

v
 

क
ा
र
 

W
Y
 

41 

4 

33, 9th November, 1959 

34.. 25th November, 1999 

35. 30th November, 1999 

36. 7th December, 1999 

3 

3 

5 

4 

recommendations/observations  as 

contained in the 24th Report of the 
Committee concerning the Cooperation 
Department. 

(i) Consideration of papers placed before 

the Committes: 

(iiy The Committee scrutinised the 

material received from the Financial 

Commissioner & Secretary to 

Government, [aryana, Cooperation 

Department  in  respect  of 
implementation of recommendations/ 

observations as contained in the 24th 

Report of the Committee concering 

the Cooperation Department. 

The Committes resumed the scrutiny of the 

material received from the Cooperation 

Department in respect of implementation 

of recommendations/observations us 

contained in the 24th Report of the 

Committee concerning the Cooperation 

Department, 

The Committee resumed the scrutiny of the 

material received from the Financial 

Commissioner & Secretary to Government, 

Haryana, Cooperation Department in 

respect  of  implementation  of 

recommendations/observations  as 

cootained in the 24th Report of the 

Committee concerning the Cooperation 

Department, 

The Committee resumexd the scrutiny of छाए 

material received from the Financial 

Commissioner & Secretary to (Government, 
Haryana, Cooperation Department in 
respect  of  implementation  of 

recommendations/observations  as 

contained in the 24th Report of the 

Commiitte concerning the (Cooperation 

Department.
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37. 14th December, 1999 4 The Comumittee partly scrutinised the 
material received from the Financial 
Commissioner & Secretary 10 Governmeat, 
Haryana. Cooperation Depurtment in 
respect of  implementation ot 
recommendations/observations  as 
contained in the 24th Report of the 
Committee concerning the Hafed, 

ही 

- 

A record of the proceedings of the Commitiee has been kept in the Haryana 
Vidhan Sabha Secretariat. 
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COMMTITTEE ON GOVERNMENT ASSURANMCES 

The Committee on Government Assurances for the year 1999-2000 consisting 
of nine members was nominated by the Speaker, Haryana Vidhan Sabha on 5th April, 
1999 vide notification No. CB/A- 1/1999-2000/30, dated 5th April, 1999, 

Sbri Sampat Singh, M.L.A. a member of the Committee was appointed as 

Chairperson of the Committee. 

The Committee held 45 mectings during the period under review 

The names of Members and number of the meetings attended by each of them 

are shown in the following table:— 

Sr.  Name of Member Number of 
No. mestings 

. attended 

कक],  Shri Sampat Singh, M.L.A. 23 

@2. Shri Somvir Singh, M.L.A. 12 

*3.  Shri Ram Bbaj. M.L.A. ' 2 
4.  Shri Relu Ram, ML A. 22 

5. Shd Satvinder Singh Rana, ML A, 42 

@@6.  Shri Narpender Singh, M.L.A. 1 

7.  Shri Balbir Singh, M.L.A. 28 

wxd%4  Shri Kailash Chandra Sharma, ही... 17 

9. जाएं Kuldip Singh Bishnoi, M.L.A. Nil 

करने 0. .. Shri Krishan Pal Gujar, M.L.A. 21 

*ekkxk]1,  Seth Siri Kishan Dass, M.L.A. Nil 

£12. सा Kanwal Singh, M.L.A. 9 

££13.  Shri Ram Sarup Rama, M.L.A. 4 

Special Invitee 

**1.  Dr. Virender Pal Ahlawat, M.L.A, 35 

Fkexkx¥x].  Shri Viood Kumar Marya, M.L.A. 3 

कककककरकक3,  Shri Attar Singh Saini, M.L.A. 5 

4,  Shri Ram Sarup Rama, ML.A. — 

अकककककककनत, Shri Charan Dass, M.L.A. 10 
6. Shri Narain Singh, ML A. ¥ 

*Shri Ram Bhaj, M.L.A. has resigned from the membership of the 

Commirtee on his apointment as Minister of Stute, Haryana, w.e.f. 

7th June, 1999 and again was alse nominated as Member of the 

Contmittee for the remaining period of the year 1999-2000 w.e.f. 241h 

August, 1999 and again resigned from the membership of the Committee 

w.ef 6th December, 1999,
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** Dr. Virender Pal Ahlawat, M.L.A. was nominated as Special Invitee to 

the Commirtee w.e.f. Sth April, 1999. - 

कक Shri. Krishan Pal Gujur, M.L.A. was nominated as a Member of the 

Committee for the remaining period of the year 19992000 w.e.f. 

12th July, 1999 

w4k Shri Sampat Singh, M.LA: has resigned from thé Menmbership and 

Chairpersonship of the Committee on his appointment as Ministerw.e.f. 

29th July, 1999 

कनहककर Shri Kailash Chandra Sharma, M.L.A. was resigned from the 

membership of the Commitiee on his appointment का Minister af State 

Haryana w.e.f. 29th July, 1999 

कककककेक Sorh Siri Kishan Dass, M.L.A. was nominated as Member and 

Chairperson of the Committee for the remaining period of the year 

19992000 w.e.f. 7th September, 4999 

ककककककने Shei Artar Singh Saini, M. LA. was nominated s Special Invitee उ0 the 

Committee w.e.f. 8th September, 1999 and resigned w.e.f. 13-10-1999 
] 

कककनफेककन ShriVinod Kumar Marya, M.LA. was nominated as_Specia!hlnw‘ree to 

the Committce w.e.f. 24-8-1999. 

कमफकसंकर करके Saryshri Ram Sarup Rama, M.LA. , Charan Dass, M.LA. and Narain 

Singh, M.L.A. were nominated as Special Invitee w.e.f. 7th Qctobe 

1999 

@ Shri Somvir Singh, M.L.A. has resigned from the membership of the 

Committee w.ef. 12-10-1999, 

@ @ Shri Narpender Singh, M.LA. has resigned from the Membersiip of 
the Committee we f 12-10)-1999 

£ Shri Kanwal Singh, M.L.A. was nominated as Member of the C'a'm_"miuee 

for the remaining period of the year 1999-2000 w.e.f. 13-10-1999. 

££ Shri Ram Sarup Rama, M.L A. a special invitee fo दर Commitiee was 

nominated as Member of the Compnittee w.e.f. 27th October, 1999, und 

resigned from the Memhership w.e.f. 6th November, 1999, 
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Meetings held and Business Transacted 

The details showing the dates of meetings, the number of members present 

and the business transacted at each meeting are given below:— 

Business transacted 

4 

The Joint Secretary, Haryana Vidhan Sabha 

explained the scope and functions of the 
Committee o the Members on behalf एव 

the-Secretary, Haryana Vidhan Sabha. 

हा... Date of Meeting Number of 

No. Members 

including 

special 
invitee 

_ present 

1 2 3 

1. 13th April, 1999 6 

2. 20th April, 1999 4 

3. 26th April, 1999 3 

4. 4th May, 1999 6 

5. 11th'May, 1999 5 

6. 13th May. 1999 4 

(New Delhi) 

7. l4th.May, 1999 4 
{New Delhi) 

Scrutiny of the replies received from. 
various Government Departments in regard 
10 फिट implementation of the outstanding 

assurances contained in its 30th Report. 

No business was transacted लि want एप. 

guorum. 

Scrutiny of the replies received from the 
various Government Departments in regard 
to the implementation of the outstanding 
assurances contained in its 30th Report. 

(1) Orally examined the representatives 
of the Industries Department in 
respect of implementation of the 
outstanding assurances contained in 
its 30th Report. 

The Committee also decided to visit/ 
inspect various industrial units 

located in Karnal, Faridabad and 

Gurgaon w.e.f. 25th to 27th May, 
1999. लि 

Scrutiny of the replies received from Power 
Department in regard to the 

implementation of the outstanding 

assurances as contained in its 30th Report. 

Do 

(if)
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2 4 

10, 

11. 

12, 

13. 

14. 

15. 

16. 

17. 

180 May, 1999 

24th May, 1999 

25th May, 1999 
(Karmnal) 

26th May, 1999 
(Faridabad) 

27th May, 1999 

{(Gurgaon) 

Ist June, 1999 

8th June, 1939 

15th June, 1990 

22nd June, 1999 

29th June, 1959 

Scrutiny of the replies received trom the 
Cooperation Department in regard to the 
implementation of the outstanding 

assurances as contained in its 30th Report. 

Scrutiny of the replies received from 
Rehabilitation and Revenue Departments 
in regard to implementation of the 
cutstanding assurances as contained in its 

30ih Report. 

On the spot inspection of Liberty Shoe Co., 
Kamal, Panipat Refinery, Panipat, Dhillon 
Cold Drinks, Panipat, Nestle India Lid., 
Samalkba and M/s Krik Ltd., Murthal. 

On the spot inspection of the Escort 
Tractors, Eicher Tractors, Atul Glass S.PL., 

Industries and Wheerl Pool, Faridabad. 

On the spot inspection of Maruti Udyog 
Ltd.. Hero Honda, Babono छाए, Beneten 

United Cooler, Gurgaon. 

Scrutiny of the replies received from 

various Government Departments in regard 

to the implementation of the outstanding 
assurances as centained in its 30th Report. 

Scrutiny of the replies received from घाट 

Revenue Department in regard to the 

implementation of the outstanding 

assurances as contained in its 30th Report. 

Scrutiny of the replies received from the 

various Government Departments in regard 
to the implementation of the outstunding 
assurances as contained in its 30th Report. 

[0 

Scrutiny of the replies received from 
krigation Department in regard to the 

implementation of outstanding assurances 

as contuined in its 30th Report. 

A
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1 2 3 4 

18, 15. July, 1999 5 Scrutiny of the replies received from 

(Manali) various Government Departments in regard 

' to the implementation of the outstanding 

assurances as contained in iis 30th Report. 

19. 2nd July, 1992 5 
(Manali) Do 

20. 6th July, 1999 6 Scrutiny of the replies received from the 

Irrigation Department प्रा regard to the 

implementation of the outstanding 

assurances as contiined in its 30th Report. 

21. 13फ July, 1999 6 Scrutiny of the replies received from the 

Revenue Department in regard 1o the 

implementation of the outstanding 

assurances as contained in its 30th Report. 

22, 20th July, 1999 6 Scrutiny of the replies received from the 
Agriculture Department in regard to the 
implementation of the outstanding 
assurances as contained in its 30th Report. 

23. 27th July, 1999 ] Do 

24. 3rd August, 1999 5 Do 

25. 10th August, 1999 5 Scrutiny of the replies received {rom 

various Government Departments in regard 

to the implementation of outstanding 

assurances as contained in its 30th Reporl. 

26. 13th August, 1599 3 No business was transacted for want of 

(New Delhi) quorum. 

27. 17th August, 1999 1 हि 

28. ‘24ih August, 1999 3 Do 

29, 31st August, 1999 1 Do 

30. 70 September, 1999 3 Scrutiny of the replies received from the 

Agriculture Department in regard 40 the 

implementation of the outstanding 

assurances as contained in its 30th Report. 

31. 14th September, 1999 5 Scrutiny of the replies recetved from the 
Industrial Training & Vocational Education 
and Industries Department in regard to फिट 
implementation of the outstanding 
assurances ax contained in its 30ith Report.
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1 2 4 

32, 

33. 

34, 

35. 

3, 

37. 

38 

39, 

40. 

21st September, 1999 

28th September, 1999 

4th October, 1999 

12th October, 1999 

18th October, 1999 

26th October, 1999 

28th October, 1999 
{Rewari) 

सात November, 1599 

9th November, 1999 

11 

Scrutiny एव the replies received from 
Forests and Animal Husbandry 
Departments in regard to the 

implementalion of the oulstanding 
assurances as contained in its 30th Report, 

(i) Scrutiny of the replies received from 
the Local Government Department in 
regard (o the implementation of the. 
outstanding assurances of 30th report. 

(प्र) The Committee decided 10 undertake 
a study wur छि the various Projects/ 

plantation in Aravally Forests w.e.f. 
26th October, 1999 to 28th Qctober, 

1999, 

Scrutiny of the replies received from the 
Public Work Department (B&R) in regard 

to the’implementation of the outstanding 
assurances as contained in its 30th Report. 

Scrutiny of the replies received from the 
Various (Govemment Departments in regurd 

to the implementation of outstanding 
assurimces as coatained in its 30th Report. 

No business was wansacted for want of 

quorum. 

Scrutiny of the replies received from the 
various Government Departments in regard 

to the implementation of फिट outstanding 

assurances as contained in its 3(th Report. 

On the spot study/inspection of various 
Projects/Plantation in and around 

Fafidabad, Gurgaon & Rewari. 

Scrutiny of the replies received from the 

Revenue Department in regard to the 

implementation of the oustanding 

assurances as contained in its 30th Report. 

Scrutiny of the replies received from tie 
Local Government Department in regard 

10 the implementation of the outstanding. 
assurances as contained in its 30th Report. 

|- S
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2 4 

41 

42. 

43, 

.. 22ad November, 1999 

30th November, 1994 

7th December, 1999 

44, 10th December, 1999 
(New Dethi) 

45. 14th December, 1999 

Scrutiny of the replies received from the 
Education Department in regard to the 
implementation of the outstanding 
assurances as contained in its 30th Report. 

Do 

Scrutiny of the staternent of assurances No. 
1 (050 given by the Ministers on the floor 
of the House during the Session held in the 
montb of July, 1998. 

Scrutiny of the statement of assurances No. 
51 to 116 given by the Ministers on the 
floor of the House during the Session held 

in the month of July, 1998, 

Scrutiny ए the replies received from the 
various Government Departments in tegard 
to the implementation of outstanding 
assurances of the 30th Report. 

Presentation of the Report 

The Committee could not draft/present its Report due.to the dissolution of the 

Assembly in the month of December, 1999, 

Meetings held at places other than Chandigarh 

below : 

The Committee held its meetings outside Chandigarh as per details given 

1. New Delhi 

2. Kamal 

3. Faridabad 

4. Gurgaon 

5., Manali 

6. Rewan 

Proceedings 

Vi 

13-5-19599, 14-5-1959, 13-8-1999 
and 10-12-1999. 

25-5-1999 

26-5-1999 

27-5-1999 

1-7-1999 and 2-7-1999 

28-10-1999 

A brief record of the proceedings of the Committee has been kept पा फिट Haryana 

dhun Subhu Secretariat,
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COMMITTEE ON SUBORDINATE LEGISLATION 

The Committee, consisting of 7 members of the Haryana Vidhan Subba 

' (including the Advocate CGieneral) and one Special Invitee was nominated by the Hon'ble 

Speuker on the 5th Aprit, 1999 and was notified in the official Gazette vide Notitication 

No. HVS-LA (Sub-Leg)-1/1999-20(0/28, dated 5th Apzil, 1999 and No, HVS-LA (Sub- 
Le)-17/1999-2000/35, dated the 3th April, 1999 respectively. 

r 

Shri Anand Kumar Sharma was appointed as the Chairperson of पाए Comumitiee 

by the Hon'ble Speaker. 

The Committee held 40 meetings during the period vnder review. 

The names of Members/Special Invitees and number एव meetings atiended by 
each of them are shown in the following table :-— 

Sr.No. Name of Member Number of 
/ megnngs 

attended 

; 1.  ShriAnand Kumar Sharma, M. L A 6 

‘" 2. StitDharambir Gauba, M. L. A. 25 
*+¢+3  Shri Narpender Singh, M. L. A, Nil 

' नव... Shd Jaswinder Singh, M. L. A, 17 

5. Shr Nafe Singh Rathee, M. L. A, 22 

6.  ShriNirmal Singh, M. L. A, || 

! 7. ShriSurajMal, M.L. A. 33 
*¥8,  Shri Jagdish Yadav, M: L. A. g8 

9.  Advocate General Wil 

ककककक के {).  Shri Dev Raj Diwan, M.L.A, 24 

*##%11.  Shri Jaswant Singh Narnaund, M.L.A. Nil 

**+12.  Shri Karan Singh Dalal, M.LL.A. 11 

***13. - Shri Mani Ram Godara, MLL.A. Nil 

*¥¥tx¥14,  Shri Chhattar Singh Chauhan, M.L.A. 3 

* Resigned from the membersiip of the Committee w.e.f. बी August, 1999 
(EN.) vide Notification No. HVS-LA (Sub-Leg)-1/1999-2000/74, dated 

26-8-1999 on his appointment as Chief Parliamentdary Secrerary. 

** Nominated to serve us Member ए the Committee w.e.f 7th November, 
1999 vide Notification No. HVS-LA (Sub-Leg)-1/1999-2000/70 duted 

7-9-199Y. Resigned from the snembership of the Commitiee w.e.f. 

12th November, 1999 (EN,) on बीज appointment परत Minister. 
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*EE Nominated to serve as a Special Invitees of the Committee w.e f. 
7th October, 1999 vide Notification No. HVS-LA (Sub-Leg)-1/199%- 

2000/82, dated 8-10-1999. After that Shri Karan Singh Dalal nomi- 
nated 10 serve us Member of the Committee w.e.f. 20th October, 1999 

vide Notification No. HVS-LA (Sub-Leg)-1/1999-2000/%5, dated 21- 
10-1999 and Shri Jaswant Singh Narnaund, resigned as a Special 

Invitee of the Committee w.e.f. 12th November, 1999 (EN. } vide Notifi- 

cation No. HVS-LA (Sub-Leg)- 1/19949-2000/100, duted 13-11-199% on 

his appointment as Minister. 

फेनीकक Resigned from the membership of the Committee w.e.f 13th October, 
1999 vide Notification No, HVS-LA (Sub-Leg)-1/1999-2000/87, dated 
13-10-1999. 

*EFEF _Nominared 1o serve as व Special Invitee of the Commitiee w.e.f. 

13th Octeber, 1999 vide Notification No. HVS-LA (Sub-Leg)- 1/1999- 
2000/88, dated 13-10-1999. 

कककनक के Nominated to serve as थे Member of the Committee w.e.f. 25-11-1999 

vide Notification No. HVS-LA (Sub-Leg)-1/1999-2000/115, dated 
20-11-1999. 

Rules scrutinised 

The Committee scrutinised the Haryana Liquor License Rules. 1970 framed 

under the Punjab Excise Act, 1914, - 

Meetings held and Business Transacted 

The dates of the meetings, the number of Members and the Business Transacted 
at each meeting are given below ना 

था, Date of Meeting Number of Business ransacied 
No. Members 

present 

1 2 3 4 

1. 20-4-1999 5 (1) Welcome address by the Deputy 

Secretary, Haryana Vidhan Sabha.? 

(ii) Discussion on the scope and functions 

of the Committee, 

(iii) The Committee decided that the Law 
Department, Haryana be requested to 

supply 5 up-to-date copies of the 

Haryana Codes (in English). 

2. 27-4-1999 5 (i) Sclection of Rules for scrutiny. 

(it) Attendance of Legal Remembrancer in 

the meetings,
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10. 

11. 

14. 

15. 

16. 

4-5-1999 

11-5-19%59 

18-5-1999 

24-5-1999 (Shimla} 

25-5-1999 (Shimla) 

2-6-1999 

8-6-1999 

15-6-1999 

22-6-1999 

. 29-6-1999 

. ©-7-1999 

14-7-1999 

21-7-1999 

27-7-1999 

के
 

य
े
.
 

VA 
R
 

(i) Papers placed before फट Committee. 

(i) Scrutiny of फिट Haryana Liquor 

License Rules, 1970 framed under the 

Punjab Excise Act, 1914. 

(i) Resumption of Scrutiny of the Haryana 
Liguor License Rules, 1970 framed 

under the Punjab Excise Act, 1914, 

(ii) The Committee decided to hold its 

own meetings on 24th & 25th May, 

1969 in Benmore Rest House, छा दा, 

Meeting adjourned for want ef quorum. 

Meeting adjourned for want of quorum. 

"Meeting adjourned लि want of quorum. 

(1} Papersplaced before the Committee. 

(ii) Resumption of scrutiny of the Huryana 

Liguor License Rules, 1970 framed 

under the Punjab Excise Act, 1914, 

Meeting adjourned for want of (uonun. 

Resumption of scrutiny एवं the Haryana 
Liquor License Rules, 1970 framed under 
the Punjab Excise Act, 1914. 

Res'umptinn of scrutiny of the Haryana 
Liquor License Rules, 1970 framed under 

पाए Punjab Excise Act, 1914, 

Meeting adjourned दिए want of quonum, 

Resumption of scrutiny of the Haryana 

Liquor License Rules, 1970 framed under 

the Punjab Excisc Act, 1914, 

Resumption of scrutiny of the Haryanu 
Liquor License Rules, 1970 framed under 

the Punjab Excise Act, 1914, 

Resumption of scrutiny of फिट Haryana 

Liquor License Rules, 1970 framed under 

the Punjab Excise Act, 1914, 

Resumption of scrutiny of the Haryana 

Liquor License Rules, 1970 framed under 
the Punjab Excise Act, 1914. 

L
T
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23. 

24, 

4-8-1999 

11-8-1999 

: 18-8-1999 

24-8-1999 
. 31-8-1999 
. 7-9-1999 

14-9-1999 

21-9-1999 

. 29-9-1999 

4-10-1999 

. 8-10-1999 . 
( Delhi) 

12-10-1999 

की
 

oS 
व
 

न 
बच
 

Resumplion of scrutiny of the Haryana 

Liquor License Rules, 1970 framed under 

the Punjab Excise Act, 1914, 

Meeting adjourned for wan{ of quorum. 

Meeting adjourned for want of quorum. 

Meeting adjounlled for want of quorum. 

Meeting adjourned for want of quorum. 

(i} Resumption of scrutiny of the Haryana 

Liquor License Rules, 1970 framed 

under the Punjab Excise Act, 1914. 

() The Committee decided 10 undertake 
an on-the-spot study tour to the States 
of Kerala and. Karnataka with effect 
from 5-10-1999 to 17-10-1999. 

(i} Resumption of scrutiny of the Haryana 

Liguor License Rules, 1970 framed 
under the Punjab Excise Act, 1914, 

(ii) The Commiuce decided to revise its 

tour programme to undertake an on- 

the-spot study tour to the States of 
Kerala and Karmataka with effect from 

9-10-1999 to 21-10-1999. 

Resumption of scrutiny of the Haryana 
Liquor License Rules, 1970 framed under 
the Punjab Excise Act, 1914, 

Resumption of scrutiny ot thé Haryana 
Liquor Licease Rules, 1970 framed under 
the Punjab Excise Act, 1914, 

Meeting adjourned for want of quorum. 

The Commitiee decided to postpone its 
study tour (0 the States of Kerala and 
Karnataka. 

(i) Resumption of scrutiny एवं the Haryana 
Liquor License Rules, 1970 frumed 

under the Puajab Excise Act, 1914, 
(ii) The Committec decided to revise its 

tour to the states of Keralu and 

Karnataka with etfect from 

25-10-1999 to 6-11-1999,
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1 2 3 4 

29. 20-10-1999 4 (i) Resumption of scrutiny of the Haryana 

Liquor License Rules, 1970 framed 
under the Punjab Excise Act, 1914. 

(i} The Commitiee recommended that 
copies of फिट Rules framed under the 

Haryana Municipal Act, 1973 be 

obtained from the Local Government 

Department. 

30. 25-10-1999 5 The Commitiee framed the questionnaire 
(Delhi) - to be discussed with the Sister Committees 

during its tour to the States of Kerala and 
Karnataka from 25-10-1999 to 6-11-1999. 

31. 29-10-1999 2 Discussion with the Secretary, Kerala 
(Thiruvanantbapuram) Legislative Assembly regarding matters of 

comImon interest. 

32, 30-10-1999 2 The Committee reviewed the proceedings 
(Kanyakumari) of the meeting held with the Secretary 

Kerala Legislative Assembly on 
29-10-1999, . 

33. 1-11-1999 3 Discussion with the Secretary, Karnataka 
{Bangalore) Legislative Assembly regarding matters of 

commoa interest, 

34, 3-11-1999 3 The Committee reviewed the proceedings 
(Varandavan Garden) « of the meeting held with the Secretary, 

Karnataka Legislative Assembly oo 

1-11-1999. 

35. 6-11-19999 4 The Committee reviewed the proceedings 
(Delhi) of the meetings with the Secretaries of 

Kerala and Karnataka Legislative 
Assemblies on 29-10-1999 and 1-11-1999 
respectively. 

36, 12-11-1999 2 Meeting adjoumed for want of quorum. 

37. 25-11-1999 5 () Resmnption of scrutiny of the Haryana 
(Delhi) Liguor License Rules, 1970 framed 

uuder the Punjab Excise Act, 1914. 

(i) The Commiitee observed that the 

copies of the Business of the Haryana 

Crovernment (Allocation) Rules, 1974 

and Rules of Business of the 

Government ol Haryana, 1977 फट 

obtained from the (Government, 

¥ 
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1 हू 3 4 

38. 1-12-1999 4 + Resumption of scrutiny of the Haryana Li- 

quor License Rules, 1970 framed under the 

Punjab Excise Act. 1914, 

39, 7-12-1999 4 Resumption of serutiny of the Haryana Li- 

uor License Rules, 1970 framed under the 

Punjab Excise Act, 1914, 

थी. 14-12-1999 6 Resumption of scrutiny of the Haryana Li- 
quor License Rules, 1970 framed under the 
Punjab Excise Act, 19 14. 

Meetings at places other than Chandigarh 

The Committee undertook का official study tour (0 the States of Kerala and 

Kamataka from 25-10-1999 to 6-11-1999 with a view to have discussions on the 

matters of common interests and held 6 meetings at different places i.e. Haryana Bhawan, 

New Delhi, Thiruvananthapuram, Kanyakumari, Bangalore, Varandavan Garden and 

Maryana Bbawan, New Delhi. Besides this the Committee also held its meetings on the 

following dates and places :— 

1. 24-5-1999 Shimla 

2. 25-5-19%9 Shimla 

3. 8-10-199% Haryana Bhawan, New Delhi. 

4. 25-11-1999 Haryana Bhawan, New Delhi. 

Report presented 

The Committee could not present its Report for the year 1999-2000.due to 

dissolution of the House. 

Proceedings 

A record of proceedings ए theCommittee has been kept in the Haryana Vidhan 

Sabha Secretariat.
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COMMITTEE OF PRIVILEGES 

Shri Narpender Singh, M.1..A. was appointed by the Hon'ble Speaker as 
Chairperson of the Committee. The name of the Members of the Commilte घाट us 

utder :— 

1. Shri Narpender Singh, M.L.A. Chairperson 

2. Shri Dhir Pal Singh, M.L. AL Member 

3. Shri Dharambir Gauba, ML A. Member 

4, Sh. Anil Vij, M.L.A. Member 

5. Shri Azad Mohd., M.L.A. Member- 

6. Shri Anand Kumar, MLL.A. Member 

7. Shri Sat Pal Sangwan, M.L.A. . ' Member 

8. Shri Khurshid Ahamad, M.L.A. Member 

9. Shri Bhim Sain Mehta, M.L.A. ' ‘Membsr 

10.. Shri Nirmal Singh, M.L.A. ‘ Member 

~ The Committee held a total number of 3 meetings during the period under 
review. The names of the Member and the number of meetings attended by each of 

thern are shown in the following table :(— 

अत
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Sr.No. Name of Member ] Number of 
meetings 
attended 

1. Shri Narpender Singh, M L. A, 3 

2. Shri Dhir Pal Singlh, ML A. 2 

3. Shri Dharambir Gauba, M.L.A., 2 
4.  Sh.Anil Vij, M.L.A. 2 

5. Shri Azad Mohd., MLL.A. 2 

6 Shn Anand Kumar, ML A, . i 

7. Shri SaiPal Sangwan, M.L.A. 2 

8. Shri Khurshid Ahamad, M.L.A. 3 

9. Shri Bhim Sain नए, MLL.A. (State Minister) 2 

1. Shri Nirmal Singh. M.L A. 1 
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QUESTION OF PRIVILEGES 'ENDING 

Question of alleged breach of Privilege given notice of by Shri Jagan Nath, 

Minister. against Shri Bhajan Lal, Ex-M.L.A. (Now M.P.) who made a Press statcment 

in the Press lobby/iounge in the Vidhan Sabha casting serious reflection एप the conduct 

and impartiality of the Chair i.e. Hon'ble Speaker, Prof. Chhattar Singh Chauhan and 

using very derogatory remarks against him wilfully and deliberately with a malicious 

motive in order to lower down the dignity of the Chair as published in the Indian 

Express on 22-11-96 

Question of alleged breach of Privilege given notice of by Shri Jagan Nath, 

Minister against the Correspondent, Editors, Publishers and Printers of the Indian 

Express for publishing the Statement of Shri Bhajan Lal Ex-M.L.A. (Now हीं 

containing derogatory remarks which cast serious aspersions एफ the impartiality, 

character and conduct of the Chair in discharge of his parliamentary duties on the 

floor of the House as this act has lowered the prestige and dignity of the Chair in the 

eyes of the public, in the issue of Indian Express dated 22-11-96. 

Meeting held and Business Trunsacted 

Sr.  Date of Meeting Member Business Transacted 

No. . Present 

1 2 3 4 

1. 24-6-1999 9 (i The Committee draftcd and finalised 
the 5th preliminary report with regard 
to the question of alleged breach of 

Privileges given notice of by Shri 
Jagan Nath, Minister, against 

' Sh. Bhajan Lal, Ex-M.L.A. (Now M.P) 
who made a Press statement in (फिट 

Press lobby/lounge in the Vidban 
Sablia casting serious reflection on the 
conduct and impartiality of घाट Chair 
i.e. Hon'hle Speaker. Prof. Chhattar 
Singh Chauban aod using very 
derogatory remarks against him 
wilfully and deliberately with a 

malicivus motive in order o lower 
down the diguaty of the Char as 
published in the Indian Express on 

22-11-194%6. 

(iiy The Committee also drafted and 
finalised the 5th preliminary report
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with regard (0 the question of alleged 

breach of Privileges given notice of 

by Sh: Jagan Nath, Minister, against 
the Correspondent, Editor; Publisher 
and Printer of the Indian Express for 

publishing the statement of Shri 
Bhajan Lal, Ex-M.L.A. (Now M.P) 

containing derogatory remarks which 

cast serious aspersions on the 
impartiality, character and conduct of 
the Chair in discharge of his 
parliamentary duties on the floor of 
the House as this act has lowered the 

prestige and dignity of the Chair in 
the eyes of the public in the issue of 
the Indian Express dated 22-11-96. 

The Committee authorised the Chairperson to sign and present these prelimi- 
nary reports to the House.. 

Proceeding 

A record of proceeding of the meeting of the Committee has been Kept in the 
Hary‘ma\fid_hansm'ab_ha Secretariat. 

1.
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Meeting held and Business Transacted 
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St Dawe of Mecting Member 

No. Present 

Business 
Tr.-m.s'ucted—____-___-

—__——__——__———___—-—— 

_____—_____________________________l 2 .
 4 

1. 20-7-199Y 6 

\ 

W 

(D 

The Committee drafted and finalised 

the 6th preliminary report with regard 

to the question of alleged breach of 

Privileges given notice of by Shri 

Jagan Nath, Minister, against 

Sh. Bhajan Lal, Ex-M.L.A. (Now M.F) 
-~ . 

जि 

who made a Press statement in the 

Press tobby/lounge in the Vidhan 

Sabha casting setious reflection on the 

conduct and impartiality of the Chair 

i.e. Hon'ble Speaker Prof., Chhattar 

Singh Chauban and using very 

derogatory: remarks against him 

wilfully and deliberately with a mali- 

cious motive in order to lower down 

the dignity of the Chair as published 

in the Indian Express o1 

22-11-1996. 

The Committee also drafted and 

finalised the 6th preliminary report 

with regard to फीट question of alleged 

breach of Privileges given notice of 

by Sh. Jagan Nath, Minister, against 

the Comespondent, Editor, Publisher 

and Printer of the Indian Express for 

publishing the statement of Shri 

Bhajan Lal, Ex-M.L.A. (Now M.E) 

containing derogatory remarks which 

cast serious aspersions on the 

impartiality, charucter and conduct of 

the Chair in discharge of his 

pariiamentry duties on the floor of the 

House as this act has lowered the pres- 

tige and dignity of the Chair in the
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the eyes of the public in the issue of 

the Indian Express dated 22-11-96. 

The Committec authorised the Chairperson to sign and present these prelimi- 
nary reports (0 the House. 

Proceeding 

A record of proceeding of the meeting of the Committee has been kept in the 
Haryana Vidhan Sabha Secretariat. 

-5 
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Meeting held and Business Transacted s 

i S 

ऊ, Date of Meeling Member Business Transacted 

? No. Present 

1 2 3 ) ) 4 

1. 9-11-1999 5 () The Committee drafted and finalised 

पाई 7ih preliminary report with regard 
to the question of alleged breach of 
Privileges given notice of by Shri 
Jagan Nath, Minister, against 
Sh. Bhajan Lal, Ex-M.L.A. (Now M.P.) 
who made a Press statement in the 

Press lobby/lounge in the Vidhan 
Sabha casting serious reflection on the 

conduct and impartiality of the Chair 
i.e. Hon'ble Speaker, Prot. (hbattar 
Singh Chauhan and using very 

कै derogatery remarks against him 

wilfully and deliberately with a 
malicious motive in order to lower 

down the dignity of the Chair as 

! published in the Indian Express on 22- 

11-1996. 

(iiy The Committee also drafted and 
finalised the 7th preliminary report 
with regard to the question of alleged 
Ureach of Privileges given notice of 
by Sh. Jagan Nath, Minister, against 
the Correspondent, Editor, Publisher 
and Printer of the Indian Express for 

publishing the statement of Sbri 
Bhajan Lal. Ex-M.L.A. (Now M.F) 
containing derogatory remarks which 

एक, serious aspersions on पीट 

impartiality, character and conduct of” 

the Chair in discharge of his 
pirliamentry duties on the floor of the 

fal House as this act has | lowered the 

prestige and dignity of the Chair in 
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1 2 3 4 

the eyes of the public in the issue of 
the Indian Express dated 22-11-96., 

The Committee authorised the Chairperson to sign and present these prelimi- 
nary reports 10 the House. 

Proceceding 

A record of proceeding of the meeting of the Committee has been kept in the: 
Haryana Vidhan Sabha Secretariar. 
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HOUSE COMMITTEE 

1. The House Committee for the yéar 1999-2000, cousisting of five members 

was nominated by the Hon'ble speaker on 5th April, 1999. Shri Narender Sharina, 

M.L.A. was nominated as a Special Invitee. After the resignation of Shri Subash 

Chaudhary, Special Invitee, Shri Bijender Kadian, M.L.A. was nominated as a Special 

Invitee (0 serve छा the House Committee on 12th October, 1999, 

2. Shri Fagir Chand Aggarwal, Deputy Speaker, 

of the. Cormittee. 

3. The Committee held 26 meetings. 

< 

was the Ex-Officio-Chairperson 

4. The names of the Members and number of meetings attended by each of 

them are given in the following table न 

Sr.  Name of the Member Number of 

No. meetings 

attended 

1. Shri Fagir Chand Aggarwal, Deputy Speaker 22 

@2. Smt. Krishna Gahlawat 4 

3. Smt. Vidya Beniwal 26 

*4. Smt. Kanta 5 

5- Shri Ram Phal Kundu 20) 

6. Rao Narender Singh 19 

Special Invitees 

कककककक 1: Shri Narender Sharmu — 

#%72  Shri Ram Bilas Shdanna — 

#%#3  Shri Hamsh Kumar — 

4. Shri Subash Chaudhary 1 

5. Shri Ram Bhajan Agparwal 4 

Exeeng 13 
Shri Bijender Kadian 

@  Smt. Krishand Gallawat, M.L.A. resigned from the membership of the 

Committee wie.f 29th July, 1999 (A.N.) on her uppointment as Cabinet 

Minister.
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*  Smt. Kanta M.L.A. was. nominated member of the Committec on 19-8-99 _ 
after the resignation of Smt. Krishana Gahlawat M.L.A. on her appointment 
as Minisier. 

*%  ShriRam Bilash Sharma, M.LA. was nominated Special invitee to serve on 

the House Committee on 19-8-99, 

कक  Sary Shri Harash Kumar, Subash Chaudhary and Ram Bhajan Aggarwal 
M.L.As were nominated as special invitees to serve on the House Committee 

on 7-10-99. 

£ £8hri Subash Chaudhry resigned as special invitee of the House Commitiee. 
on 11-10-99. 

*x+%%  Shri Bijender Singlt Kadian M.L A. was nominated as Special Inviice to 
serve on the House Commifttee on 12-10-99 

सकककेकेके  Shri Narender sharmo M.LA. resigned as special invitee of the House 
Committee on 25-11-99 on his appointment as Minister of Stute 

5. The date of meetings held, the number of the Members present and business 
transacted at each meeting are given below ना 

St Date of Meeting Number of ' Business transacted 
No. Members 

present 

1 2 3 4 

1. 28th April, 1999 4 ' ही The Hon'ble Deputy Speaker, Ex- 
Officio Chairperson of the Committee 
explained in detail its scope and 

functions. 

(i) Memo No. arch-99-SA-I/3002 dated 

19-3-99 received from the Chief 

Architect, Haryana regarding approval 
of specification of MLAs Flats in 
Sector-3, Chandigarh was placed 
before the Committee, after discussion 

the Commitice approved the 

specifications, 

(iii) Endorsement No. arch-99/SA/1-3627 
dated 8-4-99 received from the Chief 
Architect, Haryana regarding making 
of Public Health Schemes by the 
PW.D., Bublic Health Depaniment, in 

the plans of MLAs flats to be 

constructed पा Sector-3, Chandigarh, 

i 
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(iv) 

() 

(vi) 

was placed before the Commiitee. The 
Committee noted the contents thereof. 

Memo No. DHOH-99-0A/IV/2754 
dated 20-4-99 alongwith progress 
report received from the Director 
Hospitality Organisation, Haryana, 
was placed before the Committee. The 
Committee noted the contents thereof. 

However, the Committee did not agree 

with the proposat of the department 

regarding shifting the room of 

dispensary and installation of a door 

before the room of Supervisor. 

The matter regarding the constroction 
of a Separate building for the MLAs 
Hostel Dispensary on the pattern of 

Dispensary run by the Parliament 

Secretariat in its Annexe alongwith 
proposal of the Hostel Branch, was 
placed before the Committee. The 
Committee approved the proposal of 
the Branch, as suggested at N.P. 3 in 
file No. Hostel/4/99. . 

The Committee discussed the matter 
regarding the improvement of ML As 
Hostel and Flats . After detailed 

discussion, the Commitiee 

recommended that the following 
facilities/articles may be provided in 
the ML As Hostel and ML As Flats :- 

1. Back side Varandah be covered with 

Glasing in the rooms. 

2.Qoe A.C. ineach room. 

MIAs Flats. 

1. One Extra double bed in each flat.. 

2. One Desert Cooler पा each tlat. 

3. One A.C.ineach flat. 

The Committee, further decided that 
the PWD (B&R) Department, may be
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2. 4ih May, 1999 

3. 11th May, 1999 

4. 25th May. 1999 

5. 2ud Juue, 1999 

asked to take further neczssary action 

for providing the above said tacilities/ 
articles, 

(vii} The Committee was intformed that a 

separate parking place has been 
constructed छा the Haryana MLAs 
Hostel for the Vehicles of MLLAs and 

other VIPs. The Commitiee, therefore., 

desired that the Hon'ble Members may 
be requested to park their Vehicles in 

the parking urea. 

The Committee discussed the mateer 

regarding catering wrrangements in the 

MI.As Hostel and decided to provide the 

following facilities :- 

1. Separate Cabin for MLAs in the 
dining hall of न. है Hostel Canteen. 

2. Meal on the pattern of Pugjab MLAs 

Hostel Canteen, 

3. Display of Minu for every week., 

The matter regarding repair/replacement ot 

water cooler एवं the Haryana ML As Hostel 

was discussed with the Chief Engineer (B) 

Haryana PWD (B&R) departmens. The 

Chief Engineer informed the Committer 
thut the said water cooler is beyond 

econnmic repair angd they have sent an 

estimate to the Govt. for the replacement of 

the same, The Committee took a serious 
view for the delay caused in the matter and 

directed the Chief Engineer to pursue the 

matier vigorously so that water cooler could 

be replaced at the earliest. 

The Comunittee discussed the various steps 

(0 be tuken for the improvemeni of Haryaoa 

ML As Hostel and flais. 

(i) The Committee discussed पा detail for 

the improvements in the Huryana 

ML As Hostel जात Flats. Thereafter, the 
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following recommendations were 

made ;- 

- 1.  The Commitiee desired that Lthe 
Engineer-in-Chief, PWD (B&R) 
Haryana may be asked to attened 

the nextmeeting at Chandigarh, 

2. The Committee desired that a 

complaint register may be 
maintained at the Reception 
counter of the MLAs Hostel 

Cantcen, 
3. The Committee desired that a 

Dl and a vegitable and curd 

may be served in the meal, 

4. The Committee desired that a 
socket plug near the Bed may फिट 
instalied with the telephone. 

5. The Committee desired that the 
next meeting of the Committee - 
may be fixed with Resident 
Commissioner Hiaryana Bhawan, 
New Delhi to discuss the matter 

of inconvenience to the Hon'ble 

Members in the Haryana 

Bhawan. 

6. 10th June, 1999 4 (i) Discussion with the Resident 
Commissioner on the various matters 
regarding the incouvenience to the 

members and also facilities w0 be 

provided in the Haryvana Bhawao 

New Delhi. 

(i) " The Commiittee discussed the matter 
regarding catering facilities in the 
Haryana Bhawan New Delhi with the 

representative of  Hospitality 
Organisations, 

4 (i) Memo No. 415/PA/GE(B) dated Sty 7. 6th July, 1999 
July, 99 received from the Chiefl 

Engineer (B) Haryana PWD, B&R 
Branch, Chandigarh, expressing his 

inability to attend the meeting, was
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8. 

9. 

14th July, 1999 

14th September, 1999 4 

(11) 

placed before the Committee. The 
Committee noted the contents thereof. 

Memo No. 1/16/99 RVA dated 28/31- 

5-99 received from घाट Chief Sceretary 
to Government Haryanu, in regatd to 
reservation एव recoms in the Haryana 
Bhawan, New Dellii was placed before 

पीट Committee. The Cominittee, after 
discussion decided that the quota of 
11 rooms प्रा the Haryana Bhawan, New 

Delhi is meant only for the M.L.As, 

Theretore, this quota may not be 
disturbed, and rooms to the Hon'ble 
Members, if requested be provided 
from the quota of the Chief Secretary: 
to Government Haryana as per past 
practice. 

(ifi) The {ommittee discussed the various 

(iv) 

M 

(i) 

(i 

points with the Superintending 
Engineer, PW.D. (B&R) Haryana in 

regurd to maintenance of Haryana 

M.L.As Hostel. 

The Committee dectded o undertake 
on the spot study tour to the Siate of 

Rajasthan, i.e. Jaipur, Jodbpur, Mount 
Abu via Udaipur, Chittaurgarh & 

Ajmer, w.e.f. 20th July, 1999 to 27th 
July, 1999. 

In the ubsence of the Chairperson (Shri 
Faqir Chand Aggarwal ), Smt. Vidya 
Beniwal. a member of the Comuitiee 
was chosen to preside over the 

meeting. 

The Committee discussed the various 
steps for the improvement of Haryana 

M.L.As Hostel and Flats, 

Letter No. RC-99/1160 dated 19-7-99 

received from the Resident 

Commissioner, Haryana Government 

Haryana Bhawan, New Dclhi sending 
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therewith unconfumed proceedings of 

the meeting of Committee held o 10- 
6-99 was placed before the Committes. 
The. Committee noted the contents 
and accepted the corrections made 
therein. 

(it} Memo No. DHOH-HN-99/1705 dated 
13-7-99, reccived from the Joint 

Director (Catering), Hospitality 
Organisation, Haryana, sending 

. therewith un-confirmed proceedings 

of the meeting of the Committee held 
on 10-6-99 at New Delhi, was placed 
before the Committee. The Commitree 
noted the contents and accepted the 
corrections made therein. 

ऐप) The Note of the Hon'ble Speaker dated 
24-8-99 for providing Air-Conditioner 
in the Haryana M.L.As Hostel, was 

placed before the Committee, as 
desired by पीट Hon'ble Speaker. The 
Commirttee desired that the Hon'ble 

- Speaker may be informed that the 

i : matter fas already been tuken up by 
the Committee पा its meeting held on 
28-4-99, 

(iv) Letter No. DHOH-9%/0A-IV/5602 
dated 30-7-99 received from the 
Director, Hospitality Organisation, 
Haryana regarding the construction of 
separate Cabin in the Dinning Hall at 
पाए Haryana M.L.As Hostel, Sector-3, 
Chandigarh, was placed before the 
Committee. The Committee घटा some 
discussion decided that the Director. 
Huospitality Organisation may be asked 

to take up the matier with the Chiet 

Engineer, U.T.. Chandigarh directly. 

10. 22nd September, 1999 . 5 i) Memo No. W3/99/10229 dated 
7-9-Y9Y recetved from the Chief
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4 

11. 28th September, 1999 ~ 5 

12, 4th October, 1999 5 

13. 110 September, 1999 5 

0 

(i) 

(®) 

(iD) 

Engineer, U.T., Chandigarh regarding 
the estimates for the work of 

rennovation/additions/alterations in 

toilets of 40 No, rooms in the Haryana 

M.L.As Hostel, was placed before the 

Committee. The Committee observed 
that the mainienance work of the 

Hostel has been handed over to the 

BW.D. (B&R), therefore, decided that 

the estimates may be sent to the 
Engineer-in-Chief, Baryana and he 

may एड asked 10 settle this issue in co- 
ordination with the Chief Enginer, 

पता, Chandigarh. 

The Comumitter discussed the matter 

regarding sound system and Air- 

Conditiones of the Chamber of 

Haryava Vidhan Sabha with the Chief 
Engineer U.T., Chandigarh. 

The Committee also discussed the 
various .other matters regarding 

maintenance of M.L.As. Hostel 
relating (0 the U.T., Administration. 

The Committee discussed various 
steps to be taken for the improvement 

in the M.L.As. Hostel and Flats. 

The Committee decided to undertake 

a Study Tour io the States of Tamil 
Nadu, Kesala and Kareataka from 20th 

October, 1999 (00 2nd November, 1999. 
The Committee, therefore, desired that 
the necessary permission of the 
Hen'ble Speaker be obuained पा this 

regard well in time. : 

The Commitiee discussed the various steps 

for the improvements व the Haryana 
M.L.As. Hostel and Flats. 

(i Application dated 5-10-99 received 
from Shri Ram Pal Majra, M.L.A,, 
requesting for the mutual exchange of 

his flat No. 26 with Shri Ram Phal 

Kundu {flat No. 44) was placed before 
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4 

14, 

"15. 

16. 

17. 

18. 

19, 

19th October, 1998 

22nd Qctober, 1999 

23rd October, 1999 

25th October, 1999 

27th Cctober, 1999 

20th Qctober, 1999 

the Committee. The Comumittec 
acceded to the request made therein. 

i) Application dated 5-10-99 received 
from Siri Ram Phal Kundu, M.L.A., 
requesting for the mutual exchange of 
his flat No. 44 with Shri Ram Pal Majra 
(flat No, 26) was placed before the 

Committee, The Committee acceded 

to the request made therein. 

(i) The Commitiee confirmed the 
proceedings of ihe meetings of the 
Committee held on the following 

dates :— 

28-4-99, 4-5-99, 11-5-99, 25-5-99 
2-6-99, 10-6-99 and 6-7-99. 

The Committee framed and finalised the 

questionnaire to be discussed with the sister 
" Committee of Tamil Nado on 22-10-99 at 

. 11.00 A.M. during its study tour. 

The Commitiee discussed the various 

matters of common interest with the 

Secretary, Tamil Nadu Legislative 
Assembly. 

The Committes reviewed the discussion of 
the meeting which was held on 22-10-99 
with the Secretary, Tamil Nadu Legislative 
Assembly, Chennai 

The Committee framed and finalised the 
questionnaire to be discussed with the 
Sister Committee of Kerala Legislative 
Assembly on 27-10-99 at 11.00 A M, 

The Committee discussed the matters of 
common interest with the Secretary, Kerala 
Legislative Asembly 

At the outset, it was informed to फिट 
.Committee that पट meeting with the sister 

committee was not possible because 

Commitiee has not been constituted. 

However, the Committee hold the 

discussion with the Speaker and Secretary, 

Karnataka Legislative Assembly. The
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20. 

21. 

22. 

23. 25th November, 1999 

24. 

30th October, 1999 

2nd November, 1999: 

100 November, 1999 

1st December, 1909 

Speaker, Karnataka Legislative Asembly 
welcomed the visiting committes, 

Thereafter, the Commitee discussed various 

matters of commam interest. 

The Committee reviewed the discussion 

of the meeting held छा 27-10-99 at 11.00 

AM. with Secretary, Kerala Legislative 

Assembly. 

The Committee reviewed घाट discussion 

of the meeting held on 29-10-99 at 10.30 
A M. with the Speaker and the Secretary of 
Kamataka Legislative Assembly. 

(i) पा the absence of घाट Chairperson (Shri 

Faqir Chand Aggarwal), Smt. Vidya 
Beniwal, a member of the Committee 

was chosen to preside over the 

meeting.- 

(ii) TheCommittee authorised the Hon'dble 
Deputy Speaker to allot rooms to the 
Hon'ble Members for the duration of- 

Session after receiving the 
confirmation of rooms from various 

Rest/Guest Houses and Punjab Vidhan 
Sabha. 

(i} Inthe absence of the Chairperson (Shri . 

Fagir Chand Aggarwal), Smt. Vidya 

Beniwal, 2 member of the Committee 

was chosen to preside over the 

meeting. 

(ii) The Commitiee discussed the various 
steps for the improvement of Haryana 

M.L.As. Hostel and Flats. 

(i) Minor comections made by the Chief 

Engineer, UL T.. Chandigarh, in respect 

of the proceedings of the meeting of 
the House Committee held on 22-9- 

99, was placed before the Committee. 

The Committee accepted the 
corrections made therein, 
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(i) 

{iv) 

Y 

Memo No. 6627 dated 9-9-99 received 
from the Executive Engineer, M.C.T. 

H. Div. No, 2, Chandigarh regarding 

the outstanding payment of water 

charges bill, was placed before the 

Committee, The Commitice, after 

some discussion desired that the photo 

copies of the outstanding water 

charges bill be sent to the concrned 

members ad ex-members with the 

request to take necessary action in the 

matter. 

Letter No. DHOH-89/0A-4-783( dated 

10-10-99 received from the Director 

Hospitality Organisation. regarding 

the suply of Tea and smacks to the 

employees of Haryana Vidban Sabha 

in their seats, was placed before the 

Committee. The Committee noted the 

contents thereof, 

The Committee confirmed the 

proceedings of the meeting of the 

Committee held on the following 

dates न 

14-7-99, 22.9.99, 28-9-99, 11-10-99 
and 10-11-99. 

The Comanittee decided to visit Jaipur 

for discussion with the counterpart 

Commitice of Rajasthan Vidhan 

Sabha in connection with the comfort 
and convenience and other- facilities 

being provided to the members of 
Rajasthan.Legislative Assembly. The 
Committee also decided to hold पड 
own meeting at Haryana Bhawan, New 

Delbi before leaving for Jaipur. The 
meeting with the sister Committee of 
Rajasthan Vidhan Sabha will be held 
on 23-12-99 at 11.00 A M. the 

Committee further desired that
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25. 8th December, 1999 

१6. 14th December, 1999 

4 

5 

ecessary pemission of the Hon'ble 

Speaker may kindly be cbiained in this 

regard by the Branch, 

The Commiittee discussed the various sleps 

to be taken for the improvement of Haryana 

M.L.As. Hostel and Flats. 

Daoring the course of discussion with the: 

Secretary, Tamil Nadu Legislutive 

Assembly, it was brought to the notice of 

the Committee that their Government is 

providing the services of Special Assistant 

to al! the members of the Legislative 

Assembly for-the smooth functioning of 

Legislators in discharging their duties in 

their constitsency as well as at the State 

headquarters. The Committee is of the view 

that this type of facilities may be provided 

to ourM.L.As. 

Proceedings 

A record of the proceedings of the Committee has been kept in the Haryana 

Vidhan Sabha Secretariat. 

L9
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LIERARY COMMITTEE 

The Committee consisting six Members’ and six Special Invitges was nomi- 

nated by फिट Hon'ble Speaker on Sth April, 1999 for the year 1999-2000, Sbri Anil Vij 

a member of the Committee was appointed as Chairperson. 

The names of the Membexs, Special Invitees of the Committee and the number 

of meeu‘n_gsauended by each of them oul of the total number of 39 meetings held 

during the period under review are given below - 

Sr. Namc of the Members —————omeNembes  Numberof 

No. 
meetings 
attended 

1. ShriAnilVij ._ ‘ Chairpesson 22 

2. Shri Mani Ram Member 28 

3. Shri Ramji Lal Member .29 

4. Sbri Randeep Singh Surjewala Member 34 

5. ShriRisalSingh = 7 7 Member 37 

6. ShriNafe Singh Jundla Member o 33 

%7,  Shri Shashi PalMehta Special Invitee 14 

*+g. " Shri Dharamvir Yadav - Special Invitee 3 

ssx2x9_ Spri 0.0 Mahajan Special Invitee 5 

ककरूक 1,  Shri Bijender Singh Kadyan Special Invitee 1 

11.  Shri Jagbir Singh Malik Special Invitee 11 

**12____——__—____________
__________. Shri Subhash Chaudhary Special Invitee 1 

* Shri Shashi Pal Mehta, M.LA. was nominated by Hon' Speaker as a Special 

Invitee w.e.f. 12-7-99 io serve the Committee for the remaining period of the 

year 1999-2000. 

** Shri Dharamvir Yadav, M.LA.; Skri O.F. Mahajan, M.L.A.; Shri Bijender singh 

Kadyan, M.L.A.; and Shri Jagbir Singh Malik, M.L.A. were nominated by हट 

Hon'ble. Speaker as Special nvitees w.ef. 7th October, 1999 10 serve the 

Committee for the remaining period of the year 1 999-2000). 

करके पा Subhash Chandhary, M.LA. was nominated by the Hon' Speaker as @ 

Special Invitee w.e.f 12th October, 1999 to serve the Committee for (he 

remaining period of the year 1999-2000.
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कक Shri Bijender Singh Kadyan, M.LA. resigned fron: the membership of the Com- 

. mittee on 12th October, 1999 and his resignation was dccepted on the same 

duy i.e. 12-10-1999. 

wxx%® एप 0.2 Mahajan, M.LA. res':'_gned__' from the membership of the Comniiltee on 

15th November, 1999 and his resigndation was dccepted by Hon' Spedaker on 

the same day i.e. 15-11-1999. 

The C.o_mmitte_e_selected the publications on different subjects. The valus of 

the publications purchased during the year 1999-2000 including the cost of 

newspapers/magazines etc. was Rs. 65,620/-..In addition to it, Govt. Publications’ 

worth Rs. 7310/- were also purchased. 

Meetings held and Business transacted 

Details regarding the dates of meetings held, number of members including 

special ivitee present and business transacted in each meeting, are as given below . — 

Sr. Date Number of Rusiness T—-—_—___——___—_-—_—_—_—___—m
nsacled 

No. . Members 

(iacluding 

Sp. Invt.) 
present 

1 2 3 4 

1. 22-4-99 Topams 6 The Research Officer welcomed the 6 The Research Officer welcomed the 

members of the Library Commiftee and . 

explained to them the scope and foactions 

of the Commitfee. . 

(i) The Commiitee decided that all 

newspapers/magazines subscribed at 

present be also subscribed for the year 
1999-2G00. . 

: : (i) The Committee decided that like that 
of previous years, the books in 
English, Hindi, Punjabi and Urdu etc. 
on different subjccts be purchased for 

the use of Library on basis of discount 

recommended” by. the Gooed Offices 

Comunittee. 

छिप The Committee selected 2 books for 

the use of Librucy. 

2. 28-4-99 6 The Committee selected 2 books for the 

usc of Library, 
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1 2 3 4 

3. 4-5-99 4 The Committee sclecied 2 books for the 

. use of Library. 

4. 11-5-99 5 The Committee selected one book for the 

use of Library. 

5. .18-5-99 5 The Committee made a marathon discus- 

‘ sion on the matters relating to the working 

of the Library and its Rules. 

6. 25-5-99 5 The Committee selected 2 books for the 

use of Library. 

7. 1-6-99 5 The Committee selected 3 books for the 
use of Library. 

8. 2-6-49 (Delhi) 6 The Committee selecied 3 books for the 

use of Library. 

9. 3-6-99 (Delhi) 6 The Committee selected 2 books for the 

] use of Library. 

10. 8-6-99 5 The Commitiee selected 4 books' for घाट 

use of Library. 

11, 15-6-99 5 The Committee selected 4 books for the 

use of Library. 

12. 22-6-99 6 The Committee selected 6 books for the 

use of Library. 

13. 29-6-99 5 The Committee selected 5 books for the 

use of Library. 

14. 6-7-99 3 The Commitiee desired that a letter be sent 

to all the State Legislative Assemblies/Lok 

Sabha/Rajya Sabba Secretariats/Civil Sectt, 

requesting them to furnish the information/ 

rules regarding procedure for writing. off 

books and stock verification of the books. 

15. 12-7-99 3 ‘The Committee selected one book for the 

use of Library. 

16. 19-7-99 4 The Committee selected one book for the 
use of Library. 

17. 2-8-99 6 The Committee discussed the Library 
Rules of other State i.e. Punjab Vidhan 

Sabha Library Rules. 

18, 9-§%-99 6 “The Commiltee selected 4 books for the 

use of Library.
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0. 

21. 

22. 

23. 

27. 

28.. 

29, 

30. 

31. 

- 11-8-99 (Delhi) 

12-8-99 (Delhi) 

16-8-99 

23-8-99 

30-8-99 

6-9-99 

14-9-99 

20-9-99 

27-9-99 

4-10-99 

11-10-59 

13-10-99 (Delhi) 

14-10-99 (Delhi) 

The Committee selected 6 books लि the 

use of library. . 

The Commitiee selected 10 books for the 

use of Library. 

@) The Committee selected 4 books for 
the use of Library. 

(i) The Committee decided that two 

* pewspapersi.e. Amar [Jjalaand Dainik 

Jagran be subscribed instead of 

Panjabi Ajit & The Hindu (English). 

The Committee held a discussion on the 

newspapers/magazines being suberibed in 

the Library and observed that same may 

also be put up in the meeting of ihe 

Committee for the knowledge of members. 

i) The Committee selected 3 books for 

the use of Library. 

(i) The Committee decided that a fresh 

may be deputed permanently in the 

Library. 

The Commitiee selected one book for the 

-use of Library.. 

The Comumittee selected one book for the 

vse of Library. 

The Commitiee selected 5 books लि the 

use of Library. 

The Committee discussed एक the matiers 

relating to the maintaining sanitation and 

cleanliness in the Library and proper use of 

Vaccume Cleaner machine. 

The Committee discussed on the 

improvement in the Library. 

The Committee selected -3 books for the 

एड of Library. 

The Committee decided to visit the famous 
bookshops in Delhi after holding the 
meeting. 

The Commitee visited the bookshops and 

publishers for getting the books/ 

Encyclopeadia of Haryana. 
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2 3 

32, 

34. 

35. 

36, 

37. 

38. 

39, 

18-10-99 

. 25-10-99 

2-11-99 

9-11-99 

22-11-99 

20-11-99 

6-12-99 

13-12-99 

The Committee selected one book for the 
use of Library. 

The Committee had a lengthly discussion 
एप the. pattern of staff for improvement in 

the Library. r 
The Committee resumed the discussion on 
the pattern of staff for improvement in the 

Library. 

The Committee discussed the matter 
regarding proposed visit to the Libraries of 
Agriculture University, Hisar and M.D. 
University, Rohtak, 

(1) The Committee after some discussion 

decided to cancel its study tour to 
Kullu & Manali which was (o 

commence from 23-11-99 00 26-11-99, 

(ity The Committee discussed the various 

matters of common 'infilerest with the 

Sister Committee of Bihar, 

The Committee selected 2 books for the. 
use of Library. 

After going through some books, the Com- 

mittee did not select/recommend any book 

for the Library. 

Books received from the booksellers for 

approval of the Committee were placed 
before the Committes but Committee did 

not select any book..
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COMMITTEE ON PETITIONS 

(Under rule 303) 

1. (i) The Committee on Petitions for the 7ih (January) Session, 1999 of Ninth 

Vidhan Sabha was nominated in the month of January, 1999 by the Hon'ble Speaker 

under rule 303(0) of the Rules of Procedure and Conduct of Business in the Hiryana 

Legislative Assembly and notified on the 28th January, 19099, 

(मं) Shri Fagir Chand Aggarwal, Deputy Speaker was nominated as the Ex- 

Officio Chairpersen of the Committee. - 

(iii) The names of the Members of the Committec are given below . — 

5... Name of the Member 

पिता. - 

1.  Shri Faqir Chand Aggarwal, Deputy Speaker Ex-Officio Chairperson 

2, Shri Narpender Singh, M.L.A. Member 

3. Shri Somvir Singh, M.L.A. Member 

4. Sbri Anand Kumar Sharma, ML.A. Member 

5. Shri Siri Krishan Hooda, ML.A. Member 

(iv) Méetings held and Business transacted :— 

The Committec did not ligld any meeting upto 23-6-9Y. 

(i) The Committee on Petitions for the 8th (June) Session, 1999 of the: Ninth 

Vidhan Sabha was nominated in the month of June, 1999 by the Hon'ble Speaker 

under rule 303(1) of the Rules of Procedure and Conduct of Business in the Haryana 

Legislative Assembly and notified on 25-6-99, 

(i) Shri Fagir Chand Aggarwal, Deputy Speaker was nominated us the Ex- 

Officio Chairperson of the Commiltes. 

(iti) The names of the Members of the Committee are given below :— 

S&r. Name of the Member 

No. 

1.  Shri Fagir Chand Aggarwal, Deputy Speaker Ex-Qfficio Chairperson 

2. Smt Kartar Devi, ML.A. Member 

3. Shri Somvir झट, M.L.A. Member 

4.  Shri Narpender Singh, M.L.A, Member 

5. Shri Siri Krishan पाठक, MLL.A. Menber 

(iv) Meeting held and Business Transucted :— 

The Committee did not held any meeting upto 26-7-1999. 
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The Commitice on Petitions for 9th (July) Session 1999 of the Ninth Vidhan 

Sabha was nominated in फिट month of July, 1999 by the Hon'ble Speaker under Rule 

303(1) of the Rule of procedure and Conduct of Business in फिट Haryana Legislative 

Assembly and notified on 27-7-89. 

M___u—_-——__—__—_—fl_—.embers as above. 

(iv) Meeting held and Business 'lra"nsactcd — 

The Committee did not held any meeting upto 9-11-1999. 

The 10th Session held in the month of November, 1999 nominated in the 

month of 15-11-1999. 

S Name of the Member 

No, 

1. ShriFagir Chand Aggarwal, Deputy Speaker Ex-Officio Chairperson 

2. ShriKrishan Lal, M.L.A. Member 

3. Shri Nafe Singh Rathi, M.L.A. Member 

4. Shri Narain Singh, M.L.A. Member 

5. Shri Satvinder Singbh Rana, ML A, . Member 

Meeting held and Business transacted :— 

The Committee did not held any meeting up to 14-12-1699. 

Dissolutihou of Ninth Assembly and also up to 31st March, 2000.



RULES COMMITTEE 

The Comumittee consisting of eight Members of the Huryana Vidban Sabha was 
nominated by पाए Speaker on 6th June, 1996 vide Notification No. HIVS-LA-76/9¢/ 
37, dated the 6th June, 1996 

The Committee held no meeting during the period under review. The names of 
Members are shown as under :— . 

Sr, Name of Member 

No. 

*1. Shri Chhattar Singh Chauhan, Speaker Ex-Officio 
. Chairperson 

**¥32. आएं Ashok Kumar, Speaker ’ Ex-Officio 
Chuirperson 

*#**3.  Shri Jaswant Singh (Bawal), M.L.A. Member 

4. ShriBirender Singh, M.L.A. Member 

कक 5, Shri Aktam Khan, MLA. Member 
6. ShriRamji Lal, M.L.A, Member 

7. Shri Sri Krishan Hooda, M.L.A. Member 
8. Shri Narender Singh, M.L.A. Member 

. 9. Shri Kailash Chand, M.L.A. Member, 

*#x+%10, Smt. Kanta, ML A. ) Member 

Special Invitee 

w*¥%%%],  Shri kanwal Singh, M.L.A. . 

**¥4%37,  ShriJagan Nath, M.L.A, 
$$$$$*3 .. Shri Chhattar Singh Chauhan, M.L.A. 

The Commitiee neither held any meeting nor presented any Report during the 

period under review upte 141k December, 1999, 

# 

केक Shri Juswan: Singh, M.L.A, (Bawal) resigned from the membership of 

कं के की 

* Shri Chhattar Singh Chauhan, Ex-Qfficio Chairperson resigned from 
the office of the Speaker w.e.f. 271k July, 1999. 

* Shri Ashok Kumar, was elected as Specker w.e.f, 28th July, 1999, 

the Committee w.e.f. 14-1-1997 vide Notification No. HVS-LA-76/96/ 
71, dated 16-1-1997 on his uppoiniment as Minister of State. 

* Shridkram Khan, M.LA. resigned from the membership of the Commit- 

tee w.e f. 29th May, 1999 vide Notification No. HVS-LA-70/96/64, dated 
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17th August, 1999, on his appointment as Minister of State. 

कककनन s Kanta, M LA, was nominated as a Special Invitee vide Notifica- 

tion No. HVS-LA-76/96/48, dated 17-10-96 and again she was nomi- 

r\" - - nated as a member of the Commitiee w.e.f. 27-1-1997 vide notification 

No. HVS-LA-76/96/80, dated the 27-1-1997. Smt. Kanta, M.LA, resigned 
from the membership of the Committee w.e.f, 3-9-1997 vide Notification 

2 No.-HVS-LA-76/96/148, dated 9-9-1997 00 appoiniment as Minister of 
State. 

- कमोकककन Soryshri Kunwal Singh, Jagan Nath and Chhattar Singh Chauhan, 

v M. L As were nominated by the Hon'ble speaker का Special Invitees of 

’ the Committee w.e.f. 7-10-99 and notified vide Notification No. HVS- 
LA-76/96/83, dated 8-10-1999. 

2. The Committee consisting of seven Members of the Haryana Vidhan Sabba was 

.nominated by the Speaker on 23-3-2000 vide Notification No. HVS-LA-70/2000/22, 

dated 24th March, 2000. . 

The Committee held no meeting during the peried under review. The names of 

Members are shown as under :— 

S Name एव the Member 

No. 

% 1. Shri Satbir Singh Kadian, Speaker Ex-Officio Chatrperson 

e 2. Dr. Jai Parkash Sharma, M.L.A. " Mesnber 
3. Shri Bhupender Singh Hoodz, M.L.A. Member 

4.  ShriSher Singh, M.L.A. ' Member 
5. ShriRam Kuwar Saini, ML.A. - Member 
6. Shri Shashi Ranjan Parmar, ML A, Member 

7. Shri Krishan Paul Gujar, M.LL.A. Member 

The Committee neither held any meeting por presented any Report daring 

the period under review. 
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get Session, 1999 on the वि January, 1999 continued कि function upto 22ad June, 

1999, 
June, 1999 and notified vide Notification No. HVS-LA-40/99/42, dated the 23rd June, 

1999, 

i.e. on 24th June, 1999. The name of the Members of the Committee, Special Invitee ~ 
and the meeting attended by each Member/Special Invitee are given below -~ ' 
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BUSINESS ADVISORY COMMITTEE 

The Business Advisory Committee which was ordered to continue लि the Bud- 

Y
 

when a new Committee was nominated by घाट Hon'ble Speaker on the 23rd 

The Committee which was constituted on 23rd June, 1999 held णाट meeting 

St Name एव Member Number of 
No. meeting(s) 

~ attended 

1. Shri Chhattar Singh Chauhan, Speaker 1 

2. Shri Bansi Lal, Chief Minister Nil 

3. Shri Mani Ram Godara, Home Minister 3 

4.  Shri Auar Singh Saini, Minister of State for Parliamentary Affairs T 

5. Shri Om Parkash Chautala, M.L.A. Nil 

6.  Smt Kartar Devi, ML A. Nil . 

7. Shri Kanwal Singh, Development Minister : 1 5 

Special Invitee : 

1.  Shri Fagir Chand Aggarwal, Deputy Speaker 1 

Report Presented - 

The Following report was presented on the date noted against :— 

St.No Subject of Report Date of 
Presentation 

1 2 "3 

1 Recommendation regarding allocation of time for -0' 

transaction of Government Business for the meeting 
of the Vidhan Sabha held on 25th June, 1999 ie., 
Obituary References, Papers to be laidfre-lzid on the 
Table of the House, Presentation of Report of the 
Committee on Alleged suicides Committed by the 
Farmers का Haryana, Presentation of two Preliminary 

Reports of the Comunittee of Privileges and extension 

of time for presentation of final Reports thereon, > 

Seeking of Vore of Confidence by the Chief Minister 
and Legislative Business. 

25th June, 1999 
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The Committee which was constituted on 23rd June, 1999, continued to func- 

tion upto 18-7-1999 when a new Committee was nominated by the Hon'ble Speaker 

न on the 19-7-1999 and notified vide Notification No. HVS-LA-40/99/53, dated the 

19th July, 1999. 

The Commiitee which was constitated on 19th July, 1999 held one meetingi.c. 

on 20th July, 1999, The names ए the Members of the Committee, Special Invitee and 

< the meeting attended by each Member/Special lavitee are given below :— 

~ St Name of Member Number of 

* No. meeting(s) 

कद attended 

1. Shri Chhattar Singh Chauhan | 

2. Ch. Bansi Lal, Chief Minister i 

3.  Shri Mani Ram Godara, Home Minister I 

4,  Shri Attar Singh Saini, Minister of State for Parliamentary Affairs 1 

5. Shri Om Parkash Chautala, MLL.A. Nit 

Leader of Opposition o 

6.  Smt Kartar Devi, ML.A. Nil 

7. Shri Ram Bilas Sharma, M.L.A. Nif 

_ Special Invitees 

हे 1.  Shri Kaowal Singh, Development Minister 1 

' 9. Shri Faqir chand Aggarwal, Deputy Speaker 1 

Report Presented 

The Foltowing repori was presented on the date noted against :- 

झा. No. Subject of Report Date of 

) Presentation 

1 2 3 

1.  Recommendation regarding allocation of time for  21st July, 1999 

T transaction of Government Business for the mexting 
of the Vidhan Sabha held on 21st July, 1999 ie., 

Obituary references, Papers to be laid/re-laid on the 

Tabie of the House, Prescutation of two preliminary 
Reports एव the Commitee of Privileges and extension 
of time for presentation of final Reports thereon, 
seeking of Vote of Confidence by the Chief Minister. 

‘Ibe Business Advisory Committee which was constituted on 19th July, 1999 

continued to function upto 25th July, 1999 when a new Commiitee was nomninated by 

the Hon'ble speaker on the 26tk July, 1999 and notified vide Notification No. HVS- 

L A-40/99/54, dated the 26th July, 1999, 
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The Committee which was constituted on 26th July, 1999 held one meeting Le, 
on 27th July, 1999. The name of Members of the Comittee, Special Invitee and पीट 
meeting attended by each Member/Special Invitee are given below — 

Sr. | Namé of Member Number of 
No. 

meeting(s) 

attended 

1. Shri Fugir Chand Aggarwal, Deputy Speaker 1 
2. Shri Om Parkash Chautala, Chief Minister Nil 

3. Shri Sanpat Singh, M.L.A. ! 
4. Shri Dhirpal Singh, M.L.A. - 1 
5. Shri Mani Ram Godara, M.L.A. Nil 
6.  Smt Kartar Devi, M.L.A. ' Nil 
7. Shri Ram Bilas Sharma, M.L.A. 1 

Note:  Shri Chhattar Singh Chauban, Speaker and Ex-officio Chairperson of the 
Business Advisory Committee resigned from the office of Speakership before 
the meeting of Business Advisory Committee on 27-7-1999. 

Report Presented 

The Following report was presented on the date noted against :— 

$tNo.  SubjectofRepon एक Subject of Report Date of 
’ Presentau’n_______________________________u 

1 2 ' 3 

L. Recommendation regarding allocation of time for 27th July; 1999 transaction of Government Business for the meetin g ' 
of the Vidhan Sabha held ता 27th July, 1999 ie., 
Obituary References, Papers to be laid/re-laid on the 
Table of the House, Presentation of two Preliminary 
Reports of the Committee of Privileges and extension 
of time for presentation of final Reports thercom, 
Secking of Vote of Confidence by the Cliief Minister____________________________________. 

The Committee which was constituted on the 26th Tuly. 1999 continued to funttion upto डा November, 1999 when व new Committee was nominated by the Hon'ble Speaker on the 6th November. 1999, and notified vide Notification No: HVS- LA-40/99/99, dated the 10th November, 1999, - 
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The Committee which was constituted on 6th November, 1999 lield one meetina 
i.e. on 15th November, 1999, The names of the Members of the Committee, Special 
Inviteés, and the meeting attended by euch Member/Special Invitee are given 
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below :— " 

Sr.  Name of Member ) Number of 
No. - \ meeting(s) 

attended 

1. Shri Ashok Kumar Arora, Speaker 1 
2. Ch. Om Parkash Chautala, Chief Minister 1 
3. Ch. Sampat Singh, Finance Minister 1 
4. Ch. Dhirpal Singh, Town & Country Planning Minister | 
5. Ch. Bansi Lal, M.L.A. Nil 
6. Smt. Kartar Devi, M.L.A, i 
7. Sh.Ram Bilas Sharma, ML A, 1 

Special Invitee 

f.  ShriFaqir chand Aggarwal, Deputy Speaker 1 

Report Presented 

‘The Following report was presented on the date noted against :—: 

Sr.No. Subject of Report Date of 
) Presentation - 

1 2 3 

1. Recommendation regarding allocation of time for 15th November, 1999 
transaction एव Government Business for the meetings 
ot the Vidhan Sabha held on 15th & 16th November, 
999 ie., Obituary References, Papers to be luid/re- 

taid on the Table of the House, Presentation of 
preliminary Reports of the Committee of Privileges 
and extension of time for presentation of final reports 
thereon, Presentation, discussion and Voting of 
Supplementary Estimates for the year 1999 2000 (First 
Instalment) and report of the Estimates Committee 
thereon, Presentation of the excess demauds 
over grant and Appropriation लि the year 1994-95, 
Official Resolution. Discussion and Voting on the 
cxeess demands over grants und Appropriation लिए the 
year 1994-95, The Haryana Appropriation Bill in 
respect of excess demands over grants and 
Appropriation for the year 1994-95, The Haryana 
Appropriation Bill in respect of Supplementary 
Estimates for the year 1999-2000 and Legislative 
Business
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The Commitiee which was constituted on 6th November, 1999 continved to 

function upto 14th December, 1999 i.e. the date of dissolution of the Assembly. 

After the Constitution of 100 Haryana Vidhan Sabhathe Speaker constituted 

a mew Business Advisory Committee on the 9th March, 2000 and nodGed vide 

notification No, HVS-LA-40/2000/13; dated the 9th March, 2000, 

The Committee which was constituted on 9th March, 2000 held जाट meeting 

i.e-on the same day after the conclusion of the second sitting of the Session.: The name 

of the Members of the Committee and the meeting attended by each Member are 

given below . — 

S Name of Member . Number of 

No. meeting(s) 
attended 

1. Shri Saibir Singh Kadian, Speaker ! 

2. Shri Om Parkash Chautala, Chief Minister [ 

3. Shri Sampat Singh, Finance Minisier . 1 

4, डा Dhirpal Singh, Minister, Town and Country Planning 1 

5. ShriBhajan Lal, M.LLA. 1 

6.  Shri Krishan Pal Gujar, ML A. 1 

7.  Shri Rajinder Singh Bisla, M.L.A. 1 

Report Presented - . 

The Following report was presented on the date noted against :-- ) 

St. No. Subject of Report Date of 
Presentation 

1 2 3 

1. Recommendation regarding allocation of time for  10ih March, 2000 

transaction of Government Business for the meeting 
of the Vidhan Sabbka held on 10th March, and from 

13th to 16th March, 2000 i.e., Obituary References, 
Discussion on Governor's Address, Resumption of 
discusston on Govemor's Address and Voting on 
Motion of Thanks, Presentation, discussion and Voting 

on Supplementary Estimates for the year 1999-2G00 
(सात instalment) and Report of the Committee on 
Estimates thereon, Presentation of Budget Estimates 
for the year 2000-2001, Discussion on Budget 

Estimates for the year 2000-2001, Resumption of 
discussion on Budget Estimates for the year 
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2000-2001 and reply by the Finance Minister, 

Discussion and Voting on Demands for Grants लि the 

year 2000-2001, The Haryana Appropriation Bill in 
respect of Budget Estimates for the year 2000-2001, 
The Haryana Appropriation Bill in respect of 
Supplementary Estimates for the year 1999-2000 (आएं 
instalment), Legislative Business. 

32080—H.V.8.—H.G.E, Chd,


